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Presents
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The Hon'ble Mrs.Bharati ROY »
Member

17*0 64) 0 4

Judicial
3 Mr.K

,V .. - . " )
ﬁ Prahladan, Administrative Menber.

Sy |
% Heard learnea counsel

; for the

Application is admitted,
:notice on the respondents, .
four weeks.

Issue
Returnable.by
1 List the case before the
énexg available Division Bench,

i

‘ The Respondents are directed to
prodlce the DPC recorgsé ccaféon"
cognter reply within four weeks. The
,applicant may file rejoinder if any
s
iwithin two weeksika{f”’
The learned counsel for the appli=-
cant submits that about 30 )thirty]
4
i persons juni
%pﬁ junior have been promoted.
3 Any promotion will be made subject
to the result of this 0.A.,
A
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D.a. 142/2004

1i4;9;04 Heard Mr D.Goswami,leérhéd counsel
for the applicant and Mr M4K .Mazumdar,
Al°arned counsel for the respondents.
By order dated 17.6.04 the learned
counsel for the respondents was
directed to produce the DpCAMinutes.
Learned counsel for the respcndents
'seeks further time to produce the
DPC reccords. pccordingly we grant
three weeks time for the same.
List the matter on 5.10.04.

Member o Vlcethalrman%

jols) ’

5.10.2004 Present : The Hon'ble Mr. Justice
: ReKe: Batta, vVice-Chairman. _
y The Hon'ble Mr. K.v. przhladan
Member (A) .

v None, for the parties. adjourned
... t0 19.11.2004.

R

) Member (a) . vice-Chairman
b
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Present-: ‘The Hon'ble Mr Justice R.K.
Batta, vice=Chairman

The Hon'ble Mr K.V.prahladan,
Adxn sMember .

"O»As 142/04

M M.K.Mazundar, learned counsel for
the respondents seeks further time to file
counter reply as also to place the DpC

--minutes . Way back about 6 months ago on

17.5.04 the respondents were directed to

‘produce DpC minutes and file counter reply

within four weeks. More than 4 months
have already passed but it appears that

Lags e the department is not vigilant in £iling
\ thfyLA4Ai?’ cpé* éjoft\ counter reply. Be that as it may, last
gAvac .+>&) and final opportunity is given to the
e povIEDS respondents to file counter reply as also
to file DPC minutes before this Tribunal
ijﬁﬂ‘ on 4.1.2005 without fail. In case any
%l ' '-adjournment is sought by the respondents,
the same shall be granted hy upon payment
T of exemplary cost.,
List on 4.1.2005 for order-.
Copy of this order be given to both
; the parties.
3r/-22 L . |
S/ “V' e auuﬁfib‘ -
) ’ {ember - " - Vice-~Chairman
/ﬁ o ‘PY
| 4.1.2008 List the case for hearing en 3.2.2005.
.1 08 Wxqeml:ueri
) / 53 BQM ‘9‘ bb
b P\%‘mm © 1643.2008 At the request of learned counsel
e for the applicant the came is ad journed
4 : tO 4.4.2005 for hearing. _ ~-
- AN ~z52%fe
s Bos Member Vice-~Chairman
f/w/j Lo -deeo BTe, bb
Y po- O jeen T KT ST
K /et Y
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%’,30

. L} ‘\ .
OoAO 142 of 04 \./

W
4.,4,95, Post the matter on 5,5.85 on 5,,’005.
[STess - Vice-Chaiman
Ale - Re o ddn e Lo 1M L
B e d v o |
ﬁ 5 5.2005-. on the prayer made on behalf of Mr.
G.K.Bhattacharyya, learned Sr.counsel fer
. the applicant the case is adjourned te ‘
84542005« .
Mr .M.K .Mazumdar, learned caunsel for
‘the KVS is alse present.
I ees : ISHua C%// Y
: _ r vice~Chairman
S N - rgef 6 e - A oo bb . . i
?D e e ‘ ‘ !
s S Koy m e - &% 1645405 Mr K.Upadhyay, learned counsel on L
; " behalf of Mr M.K.Mazumdar, learned counsel
- for KVS seeks adjeurnment. -
post on 10.6.05 for hearing. |
|
Member Vice-Chairman
N P9
o- ‘7’2’6"9 Vol 1\,&/\"3 ) é
beewm tleo] 104 642005 No Division ¥ench. List on 23.642005
for hearing. ~ A
— _— 1
o . i‘f
. + Qa,b,og [ 4 * / ' 3 |
i vice-Chairman
mb
23.642005 List on 1.8.2005 for hear_ing. 9] |
O Lo L$ \s\\e/ex 6 Y MW{ | - y !

Vice-Chairman |

. 01.08.2005 Mr. GK  Bhattacharyya, !
. o learned Sr. Counsel for the applicant |
‘is  present. Mr. M.K. Mazumdar,
learned counsel for the respondents
is absent. Post on 08.08.2005. ~ 4

Member Vice-Cliairman



O;A, 142/2904

‘v
A 4
¢ o
98,08,2005 Adjeurnrent is seught en |
ORE [q km , "~ behalf ef the learned ceunsel
L W kWLLO{ fer the applicant, Pest en
&)\ Ne- m”J’V voneA O Ty ,; - 16.8.2005.

Boww b&f/f

Member ViceaChairmen

n

« e | 16484054 At the request of learned
| | counsel for the applicant case

is adjourned to befor e the
,f{bs o cﬂnmpkgrg ty&mh ) next available @livision Bench.

Reew ’iﬂl.wf o W vmi%:&ﬁjw
% oo

G W |
. 04.,10.2005 Present : Hon'ble Mr. Justice G,

N 7 Sivara jan, Vice-Chairman.

]
i Hon'ble Mr. M.K. Misra,
vAdministrative Member.

f 3 ' ’ ) ',.. . ' .

" 'After hearing Mr. G.K. Bhattachar-
yya, learned Sr. counsel for the appli-
cant and Mr. M.K. Mazumdar, learned
counsel for the respondents at some
length, we find that without ACRs of
the applicantf{ the matter cannot be
proceeded with. Hence, counsel for the.
respondents are directed grX to get

> S , ACRs for the relevant year. Post on

A L S 21.1142005.

95-3-0L LA
| S 4

Vice~Chairman

Ao /ak/ﬁ/m‘m
derm é;’[//

e 21.11.2005 Pest bsfere the next Divisiey -

Ce-Chairman

bb
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‘ 1 10.3.2006 The ACRs that were directed. to
‘ produce were not produced.v Let the
v =3 = ﬁé T case bp listed on 31.3.2006. for
 _Ap @9 S > /f/m | - producpion of said documeqts.
:544@ éé// .
<2 ' -
\ zi‘_.. . vice~Chairman(J) - vVige-cChairman(a’
bb
21.3.2006 Mr «M.K«Mazumdar, learmned coun-
s¢l for the respondents has produced
the ACRs and the DPC notes today as
directed, Registry is directed to
keep the same in safe custody.
pPost on 27 .4.2006 before the
- Ne R“"j/v \ﬂ/t"&}" b‘/""? Division Bench.
‘:)um TJ\(A@Q !
a?b H ) 6 : Vice~Chairman
v . bb
. . . 27 +4.2006 No pivision Bench is available.
2 - "), -6 L. . post betore the next Division Bench
< ‘ ~ after two weeks, :
I %\MM \rLV\n ST - l/_/
i &é‘.’\’\ "/\M‘, . , X g . ’
. e , : Vice~Chairman
Zz— bb
1.8.06 Heard counsel for the parties.
.. . . Hearing concluded. Judgment delivered
: in cpen Court, kept in separate sheets.
CQY)\Q‘ T The applicaticn is allowed in
O—

- . : S terms of the order. No¢ order as to
Q& M costs.

. COV; o ember ’ Vice~Chairman
Dl \[',,J’ ’w"\éfg&p pg |
"\ o 7



CENTRAL ADMINISTRATIVE TRIBUNAL::GUWAHATI BENCH.
(G.A.No.142 of  2004.)

DATE OF DECISION: 01,08,2006.

Sri Gautam Giri :
' APPLICANT

Smt. G.K. Bhattacharyya . :
ADVOCATE FOR THE
| APPLICANT(S)
- VERSUS- :
Union of India ahd ors. - " RESPONDENTS
Mr.M.K.Mzumdar  ADVOCATE FOR THE -
. RESPONDENT (5)

- HON'BLE %R.K.V.SACHIDANANQAN, VICE-CHATIRMAN
HON'BLE MR GAUTAM RAY, ADMINISTRATIVE MEMBER

1. Vhether Reporters of 1ocal apérs may ba allowed to
see the judgments? 1170

2.  To be referred to the Reporter or not? ZL@

3,  VWhether their Lordships wish to see the fair copy of
the judgment?

4.  VWhether the judgment is to be circulated to the

other Benches? L\/«ﬂ

Judgment delivered by Hon'ble Nice-Chairman

,
IS4



IN THE CENTRAL ADMINISTRATIVE TRIBUNAL -
GUWAIATI BEXCH

Origﬁ}&i Appﬁf;aﬁ_cn Ho. 142 of 2004.

Date of Order : This the st day of August 2006.

¢

" The Hon'ble 81 X.V. Sachidanandan, Vice-Chairman.

- The Hon'ble 8ri Gautam Ray, Administrative Member,

Sri Gautam Giri,
Post Graduate Teacher {Geography)
. Kendriva Vidvalaya, Loktak, _
- NH.P.C., Manipur - 795124, ... Applicant

By Senior Adwocate Shri G X Bhattacharyya.
)

- Versus -

1. Kendriyva Vidyalaya Sangathan,
Through its Commissioner, '
18 Institutional Area,
' Shaheed Jeet Singh Marg,
New Delhi-110016,

2. Assistant Commissioner,
Kendriya Vidyalaya Sangathan,
Regional Office, Silchar Region, : v
Hospital Road, Silchar-1. : | , ... Respondents

By Adwocate Shri M.X. Mazumdar,

CRDER

K.V.SACHIDANANDAY [V.C}

Tﬁe applicant is & Post Graduate '?eac}ier {PGT) workang .
in Kendriya Vidyalays, Manipur. He suhﬁﬁﬁteci that he is qualified
and has gained 10 years experience in recognized schools for the
post of P I as per recruitment I'Lde;%. He fuliills ol the terms and
conditions far. the post of Vice-Principal as per amenﬁied rules for -
recruitment Of Vice Principals. The requirement fof Vice Principal o

was alse made 50% marks. However, by letter dated iQ‘Q.QC}{}B |

9



(g%

while calling for particulars of eligible PGTs it was anly meiﬁicrne& a
Master Degree in one of the subjects is | the eﬁéﬁbﬂiﬁf criteris. Since
.ﬂle apphr‘dut fulfﬂls all the eligibility criteria foz the post of Vice
.Prmmpal his name wes appeareci at sl.No. 2”3,3 but his case was
not ccnsidxarec}: He also submitted represen‘tamn ‘which ia,a*s not
I'.considerede Aggrieved by the said action ﬂl@ ajpgpﬁcaﬂt has filed this -

O.A seeking the feﬂowing reliefs.
- “It iz, therefore, prayed that Your Lordship
would be pleased to admit this application, call for
" the entire records of the case, ask the respondents
to show cause as o ‘why the impugned order dated
3.3.2004 {Annexure-VI) so far as it related 1o
promoting the post graduate Teachers junior to
. the apphcant to the post of Vice-Principal
superseding the claim of the applicant should not
be set aside and as 1o why a direction should not
“be issued to promote the apphcant to the post of
Vice Principal and after perusing the cause shown, _
if any, and hearing the parties set aside the
. impugned order as prayed for and direct that the
applicant be promoted to the post of Vice Principal
from the date his juniors were so promoted and or
e . pass such order/orders as Your Lordships thay

deem fit and proper,”

2. | T hé respcn&eﬁts have fiieci a detailed:im'itte;"x 'stétemeﬁ;zt
.' contending tha_t the name of the api::ﬁcaﬂt_ was not foiﬁe;farded ’for
the. post of Vice Prinr;ipai m 2098-04 siilce. he does not have thé
required marks. Howevex the bubsequent DPC meeting he}a én
6.2.05 hlb name .was cont:,}dered and he was found unfit and
| therefore he wab not promoted as Vice Principal. This is because
there was é penalty nnpc;sed against the applicant on 16.3.99 and
4.11.03. Thérefore; there is no inerilt mn the claim of the applicant.
As = ccnseéuence éf the &isc%p}inéry‘ action penalty was imposed

-

against the applicant which is justified as per law.

-



3. -+ Heard Mr G.K.Bhattacharyya, learned senior counsel for

the applicant and Mr M.K.Mazumdsr, learned counsel for the

Al
!

respondents. Learned &éunréel for the apphcant szibmi&ed that
though two penalties were already imposed agamst the ép})lidﬁpt .
ie. in the year 1999 azlld‘ 2003, the first one came to an end on
2003 {%éducﬁon of pavl. Peﬂéity imposed on 2003 was only
cénsu_re, which has no consequénces as far as the -‘pmmotimi is
. il
concerned. The é:r;unsel for the .respon&ents further Su}mﬁtted thet
since the committee which evaluated the case of the appﬁcaﬁt%mci
| r&;iecta-:i the ciij;z of fhé applicanit fhére is 1o scope for any further N
consideration. However, ‘when the matter came up for hearing, we.
have giveﬁ due consideration _to} the argx;.men& adménced by the
counsel for the parties ;. evidénce and the materials placed anv
record. Now the crux point centered round on the issue whether
the applicant is fit for promotién to the—lposi of Vice Principal or 1ot
The respondents counsel was gc:cd emugh. to producé the record
relating to i:hé minutes of ‘the selection mimﬁittee‘ and 1.:1;16 ACRs of
the applicant. In the' nﬁﬁutes 'of the committee wlﬁc:h was hek%.vc.)n
9:2‘04 man}; cénd{dates' have "1_)6611;6%111&6& by the committee. The :
applicant has ne éis;ptg.te with regard to the ‘coﬁzpeiency of the
committee u?ho. made the | assessment. While aésessing the
quahﬁc&tmn, ACRS and c:t'_her" details regarding the fitness of the |
Vice Principal is concerned, the apphcant’s name | alsc has heen
considered which is at slNo.42 i1.1 the hst and serial No.3292
~ mentioned therein. Admittedly the bench mark\:, for that Vice

Principals gradation is Good’. The committee sssessed the 4 years
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NV
4

prex}ious record and the ACRS x#lﬁc’h are Good n sl tﬁe years as
far ss the app]ioazﬁ is concerned but the only reason that has 'b)eeﬂ‘
giveﬁ for dedaring him unfit in the last colﬁmn is the mumor
penelty of censure issued on 4&‘1.03.‘ Learned counsei ‘for the
applicant submitted that censure cannot be a reason for -rejecﬁng
the pmmotiénal ._prospects of a éandidate. It is. slso well settled
position of law vthat “the censure cannot be a z'eaéon for rejecting
the cese of promotion.”

4, We arev-c:yf _thé mnsidered view that reasen of censure to
be considered for declaring the appﬁcaﬁt as imﬁt 1:> illegal and for |
that reason denying of promotion to the a?pﬁcant 1S ;not‘ justified
and theféforé, we set asidé t,h;z finding of the Committee that thf;%
épplicént is unfit and declare that the applicant is entitled to be

promoted as Vice Principal. However, since he has not actually

“teken charge as Vice Principal and discharging the duties of the

Vice Principal till now he will be entitled for the notionsl &neﬁt. n |
the facts andl éﬁcuxzxstaz;c% he is éntitled to get pfemotion as Vzce
Principal on the date the | other candidates are .pmmot'e‘_d
(nétioxm]ly}. | We :a}So direct . the respondents - to vpz'*omote the .

app]icaﬁt as Vice Principal forthwith since he is retiring in the

month of Cctober 2006.

The Original Application is allowed. In the-

L)

circumstances no order as to cost.

{ CAYTAM RAY) " {R.V.SACHIDANANDAN )

ADMINISTRATIVE MEMBER = VICE-CHAIRMAN
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Central Admisistrative Tribunal | BENCH : GUWAHATI

ﬂ (DN THERTENFRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI
|

n1 @V/ A 6 JUNZ004 0. A. NO. Ah2~ of 2004

E! LR TAC R Lk

: Guwahati Bench | Mr. Gautam Giri

5; - Applicant
L

! -Versus-

il The Union of India and others.

i - Respondents

.R LIST OF DATES

ﬁ 22.1

<
o
o
20
N

The applicant was appointed on regular

H basis by respondent Kendriva Vidyalavya

F Sangathan t(herein after said XKVS) on
22.10.1982 as  Post Graduate Teache

! ¥ = marr - N kY
1 Geography (PGT-Geographv).

| 18.11.2002: The Sr. Admn. Officer KVS sent a circular
| to all Assistant Commissioner of KVS§
| regarding consideration of promection from

i | PGTs to the post of Vice Principal during
| | _ 1 2003-2004 and requested to furnish full
f particulars of PGTs uptoc All India
| Seniority No. 2500 in the proforma
i attached.

(Annexure-I1I, Page L0 )

™I
O
o
pomt
S
<
o
N

In pursuance of above sald letter dated
18.11.2002 Admn. Cfficer of KVS Regional
S H , Office Silchar sent circular letter dated
| Hi 29.11.2002 to all the Principals of KV3
@ i to furnish the particulars of eligible
i PGTs for promotion to the post of Vice-

w _ Principal latest by 18.12.20C2.

ﬂ {(Annexure-I1I1I, Page X! )

/!

/




10.12.2002:

8.9.2003:

10.9. 2003:

16.9.2003:

A

The name of the applicant was forwardac

by the Principal vide letter No.F-2-
1/KV3/2002~-2003/712 dated 10.12.2002 to
the Assistant Commissioner KVS Silchar
for onward transmission.  The applicént

was on seniority No.2292.

The applicant sent a représentation dated
8.9.2003 to the Commissionsr, KVS stating
that his seniority position as PGT is at
S1. No.2292 for promotion to the post of

Vice-Principal. It was pointed out by the

applicant that person upto S1. No.2497

had been promoted as Vice-Principal. The

Applicant requested through this letter

to consider his case for the promotion of-

| Vice~Principal.

{(Annexuras-IV, Page & )

The Sr. Admn. Officer of KVS cent
circular NO.F-4-9/2003-KVS(RP5) to all
Assistant Commissioners géga:diQQJ
considerations of promotibn of PGTs to
the post of Vice-Principal for the year
2004-2005 and requested him to furnish
full particulars of eligible PGTs - upto
All India Seniority No.2700 (old). |
(Annexure-V, Pagé 2?:5%
, S
The Admn. Officer of KVS Regional Office

Silchar sent a circular +to all  ‘shej

Principals of KVS to send the partiéﬁi&p*‘
of eligible PGTs for promotionf@ﬁoifﬁﬁ
post of Vice-Principal in responsgftb[t?”
letter dated 10.9.2003 of KVS (HQRS), -

(hanexure-VI, Page 29 5

i,

J‘:‘(“g?‘

o
:
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03.2004:

4.2004:

3.5.2004:

12.

5.2004:

VS issued a list of promotees to the
post of \ -Principal on 3.3.2004 but

2

surprisingly' the name of the applicant
was not in the list isgsued of KVS wh

several persons re promoted who wers

junior to the applicant

(Annexure-VII, Page 39 )

The applicant sent a representation dated.

6.3.2004 to  the Central Grievance
£ ar KVS through proper channel
nointing out that his senicrity No. is
2292 {old) and 04 {New) as per the
seniority list prepared by KVS. He

rther stated in the representation that

his name was forwarded by the XKV Loktak

“but he was not promoted as Vic ~Principal

and requested to do the needful.
(Annexure~VIII, Page 37 )

The Assistant Commissioner KVS, Silchar
wrote letter dated 7.4.2004 to the Deputy

Conmissioner (Pers) and Central Grievance

{
Qfficer KVS (HQ) regarding the case of

promotion to the post of Vice-Principal

~of the applicant.

{Annexure-IX, Page 38 )

The Applicant wrote another reminder
letter dated 3.5.2004 to the Grisvance

ﬂle ~er of KVS to do the nesdful on the

repragantation dated 9.9.2003 and
16.3.2004 of the applicant.

(Annexure-X, Page 39 )

Applicant wrote another letter dated

12.5.2004 to  the Central Grievance



\¢

&
wE

Officer HKVS giving the reference of his
1 e

r dated 16.3.2004 and qeference of

tter dated 7.4.2004 of thb Assistant

Commissioner Silchar and requested to do
H .
the needful so that he may be promoted as

(Annexure-XI, Page 40 )

12.05.2004: On this date the Assistant Qommissionex'
J T TR i . L L4

) . (Admn.) by his letter datedd 12.05.2004
informed the Assistant Commissioner,

o . o
Eendriya Vidyalaya Sangethan; that the

ala
. o Y 3 \ ! 1.
. ) : DEC dated 02.02.2004 has found T
o

3

e
51

L

applicant unfit for promotion to the p

of vice Principal. i
L . . ]

i

(Annexure-XII, Page 4) )

|
. i
j . 1
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CENTRAL ADMINISTRATIVE TRIBUNAL: GUWAHATI

BENCH

GUWAHATI

(An Application under Section 19
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+0.A NO. #3582 of 2004

Sri Gautom Giri,
Post Graduate Teacher
(Geography),
Kendriya Vidyalaya Loktak,
N.H.P.C., Manipur-795124.

- Applicaht

- VERSUS -

Union of India

-Through Secretary,

Ministry of Humah Resource
Development Shastri Bhawan,

New Delhi-110001.

Kendriya Vidyalaya Sangathan,
Through its Commissioner,
18-Institutional Area Shaheed
Jeet Singh Marg, New Delhi-
110016.

Assistant Commissioner
Kendriya Vidyalaya Sangathan,
Regional Office, Hospital
Road, Silchar:1.

.. Respondents

Conndm G



1. PARTICULAR OF THE ORDER AGAINST WHICH THE

APPLICATION IS MADE.

i. Order No. F.7-8/2004-KVS (Estt~I) dated
03.03.2004 issued by the Deputy
Commissioner (Personal) for Joint
Commissioner (Administrative) whereby
more than 95 Post Graduate Teachers were
promoted to the post of Vice~Principal
including teachers who were junior to the
applicant so far as it relates to the

applicants juniors.

ii, Letter No. F.4-9/2003 KVS (Bho.Po.Bo)
dated 12.05.2004 issued by the Respondent
No.2 addressed to the Respondent No.3
whereby the representation/ appeal dated
16.03.2004 of the applicant was rejected

arbitrarily.

2. JURISDICTION OF THE TRIBUNAL:

The applicant declares that the subject
matter of the order against which he wants redressal

is within the jurisdiction of this Tribunal.

3. LIMITATION :

The applicant further declares that this

original application is being filed within the time



limit as prescribed U/S 21 of the Administrative

Tribunal Act, 1985.

4. FACTS OF THE CASE

1. That the applicant was appointed by the
respondent Kendirya Vidyalaya Sangathan (here-in-
after called KVS) on regqular basis on 22.10.1982 as
Post Graduate Teacher - Geography (PGT-Geography)
and at present he is posted at Kendriya Vidyalaya
Loktak, N.H.FP.C., Manipur. At the Pime of

appointment of the applicant as PGT-Geography the

qualifications/experience for the post of PGT as per

recruitment rules, were as follows -

i. At least second class Master’s degree (45%
marks and above considered as eguivalent) in
one of the subjects taught in Kendriya

Vidyalayas.
ii. Degree or diploma in Education/Teaching.

iii. At least 10 vyears experience as PGT in a
recognized High/Higher Secondary School of
which at least 3 years should be in a Kendriya

Vidyalava.

i. PGT"s who have secured less than 45% marks in
Master’s degree examination and have rendered

at least 12 years service as PGT in a

I3
),
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High/Higher Secondary School of which at least
5 years should be as PGT in Kendriya Vidyalaya

are also eligible for promotion.

ii. PGT's who refuse promotion to the post of Vice-
Principal consecutively for two years will not
be considered again for promotion for next two
years. The applicant had secured 49.6% in
Geography which was his subject in M.Sc.

wElervare ppiniyens

y«devqn” '.Oo‘(‘)l'l'()ﬂ GF the

A copy of theA recruitment
rules is annexed herewith as

Annexure-1I.

2. That, the applicant begs to state that the
aforesaid requirement was subsequently amended and
the requirement for Post Graduate Teacher was a
Master’s degree from a recognized University with
all at least 50% marks. The requirement for Vice-
Principal was also made 50% marks. However, by
letter dated 10.9.2003 while calling for particulars
of eligible PGTs it was only mentioned a Masters
degree in one of the subjects was the eligibility

criteria.

3. That, the Sr. Admn. Officer of KVS sent at
circular dated 18.11.2002 to all Assistant
Commissioners of KVS regarding consideration of
promotion from PGTs to the post of Vice-Principal

during 2003-2004 and requested to furnish full

r.



particulars of PGTs upto All India Seniority No.2500
in the proforma attached. Seniority No. of the

applicant at that time was 2292.

A copy of the said circular
dated 18.11.2002 is annexed
herewith and marked as

Annexure-~IT.

4. That in compliance of the above-said
circular dated 18.11.2002 Admn. Officer of KVS
Regional Office Silchar sent circular letté}'dated
29.11.2002 to all the Principals of KVS to furnish
the particuiars of eligible PGTs for promotion to

the post of.Vice-Principal latest by 18.12.2002.

A copy of the said circular
dated 29.11.2002 is annexed
herewith and marked as

Annexure-I1I1I.

5. That, as the applicant fulfilled all the
requirements for promotion to the post of vice
principal and his name was at Serial No. 2292, his
name was forwarded by the principal vide letter No.
F-2-1/KVJ/2002-2003/712 dated 10.12.2002 to the
Assistant Commissioner KVS Silchar for onward

transmission.

6. That the applicant, however, came to know

that he was not promoted to the post of Vice-



Principal although the persons upto the seniority
No.2497 were promoted. In order to draw the
attention of the authority the applicant wrote a
letter/ representation dated 8.9.2003 to the
Commissioner of KVS5 pointing out that persons upto
S1. No.2497 had been promoted as Vice-Principal
disregard to his due <claim when his seniority
position as PGT is at S1. No.2292 for promotion to

the post of Vice-Principal and the applicant prayed

i)}

e for promotion to the ,post of

[4

to consider his ca

Vice-Principal.

A copy of the letter dated
8.9.2003 is annexed herewith

and marked as Annexure~-IV.

7. That thereafter again on 10.9.2003 Sr.
Admn. Officer of KVS sent circular No.F.4-9/2003 KVS
(RPS) to all Assistant Commissioners regarding
congiderations of promotion of PGTs to the post eof
Vice-Principal for the year 2004-2005 and requested
to furnish full particulars of eligible PGTs upto
All India Seniority No.2700 (old). Relevant portion
of letter dated 10.9.2003 regarding gqualification/

experience ete. is reproduced as follows -

“In accordance with the Kendriya Vidyalaya
Sangathan (Appointment, Promotion, Seniority etc.)
Rule, 1971 as amended from time to time, 100% of

Vice-Principals are filled by promotion on the basis
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of seniority-cum-merit, from amongst PGTs serving in
Kendrivya Vidyalavyas possessing the following

gualifications

i} At least Master’'s Degree in one of the subject

taught in Kendriya Vidyalaya.
ii} University Degree/Diploma in Education/Teaching.

iii) At least 10 years experience as P&T in a

recognized High/Higher Secondary School of which

g

at least 3 years should be in Rendriya

Vidyalaya”.

As the applicant fulfills all the above
eligibility conditions for promotion to the post

of Vice-Principal and was at Sl1. No.2292 in All

India Seniority List.

A copy of the said letter
dated 10.9.2003 is annexed

herewith and marked as
Annexure-V.
8. That, in compliance of the abovesaid letter

dated 10.9.2003, Admn. Officer of KVS Regional

Office Silchar sent a circular dated 16.9.2003 to
all the Principals of KVS to send the particulars of

eligible PGTs for promotion to the post of Vice-

Principal and the applicant’s name was also

forwarded.



A copy of the letter dated
16.9.2003 1is annexed herewith

and marked as Annexure-VI.

9. That, the respondent No.2 has now issued
order No.F7-8/2004-KVS5(ESH-I) dated 3.3.04, whereby
more than 95 Post;graduate Teachers were promoted to
the post of Vice-Principal, but to "the utter
surprise of the applicant, his name was not shown in
the said list, while the names of several persons
junior to him appeared in the said list. As'per the
information of the applicant following Jjunior
persons to him were promoted according to the said

list dated 3.3.2004.

Name of PGT's Seniority No. Serial
nos in  the
letter dt.
3.3.04
Shri K.P. Singh 2577 13
Smti S. Malik 3305 14
- Shri Prem Dutt 2276 19
Shri K.K. Mathur 2303 21
Shri B. Ramakrishnaih 2312 23
Shri S.K. Tripathi 2314 24
Shri B.K. Verma 3625 25
Smti. S.R. Mehta 2397 27
Shri V.S.P. Singh 2421 29
Shri Dhiraj Singh 2433 30
Shri P.M. Yadav 2445 32
Shri G.C. Vyas 2506 33
Shri Ram Gopal 2457 © 34
Shri R.D. Chaturvedi 2460 35
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Smti. Kanta Devi Rai 2463 37
Shri H.L. Yadav 2485 38
Ms. Indira Goyal 2515 44
Smti. Rukmini Sangal 2520 45
Shri Anil Kumar 3913 46
Shri §.C. Sharma 2655 47
Shri K.N.S. Yadav 2527 48
Shri B.K. Singh 2529 20
Shri K. Kumar 2531 32
Mrs. Esther Jamuna Bal 2543 59
Shri Jai Gopal 2556 62
Shri Radhika Joshi 2573 é6
'Shri R.M. Naveen 2574 67
Shri S.R. Pandey 2585 71
Shri R.N. Yadav 2528 73
Shri Nanda Singh 2644 94
Smti. Usha Shukla 2646 95

A copy of the letter dated
03.03.2004 is annexed
herewith and marked as

Annexure-vVII.

10. That on 16.3.2004 applicant sent a letter/
representation to the Central Grievance Officer KVS
through proper channcl pointing out, that being at
Seniority No.2292 ({01d) and 04 new as per the
seniority list prepared by the KVS he was entitled
to be promoted Vice-Principal, but he was not

promoted to the same.
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A copy of the letter dated
16.3.2004 is annexed herewith

and marked as Annexure-vVIII.

11. That on 7.4.2004 Respondent No.3 wrote a
letter to the Deputy Commissioner (Pers) and Central
Grievance Officer KVS (HQ) regarding the case of the
applicant for promotion to the post of Vice-
Principal. It was also stated in this letter that
proposal for ?romotidn in respect of the applicant
had already been sent to Sr. Admn. Officer vide
letter of even number dated 29/30.10.2003 with the

photocopies of the ACRs.

A copy of the letter dated
7.4.2004 is annexed herewith

and marked as Annexure-IX.

12. That the applicant wrote another letter
dated 3.5.2004 to the Grievance Officer of XVS to do
the needful on the representations dated 8.9.2003

and 16.3.2004.

A copy of the letter dated
3.5.2004 is annexed herewith

and marked as Annexure-X.

13. That the applicant wrote ancther letter
dated 12.5.2004 to the Central Grievance Officer KVS
giving the reference of his letter dated 16.3.2004

and letter dated 7.4.2004 of the Assistant



/
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Commissioner Silchar and requested to do the needful
go that he also may be promoted as Vice-Principal
alongwith the persons promoted vide list dated
3.3.2004 (Annexure-VII) by which the promotees have
been asked to join the near posts between 21.6.2004

and 2.7.2004.

A copy of the said reminder
dated 12.5.2004 is annexed
herewith and marked as

Annexure-XI.
140 That the applicant begs to state that at no
point of time during his service period any adverse
remark in his service record was ever communicated
/\to him and the applicant was never informed about
' the shortcomings if any, in his performance. A
l proceeding was drawn up agalnst the applicant during
1999 and by order dated 16.4.99 the applicant was

penalized reduction to a lower stage in time scale

~ of pay for a period of 3 years w.e T —16-4.99 and

—

the same was over on 15.4.02. By another order dated

4.11.03, the applicant was imposed the minor penalty

of censure and the applicant submits that the
¥ . ]

—— . . .
aforesaid two penalties cannot stand in the way of

\\\ the applicant being promoted to the post of Vice-

Principal.

15. That the applicant has now received letter

No.F.4-9/2003-KVS (Bho.po.Bo) dated 12.5.04 issued

|
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by the Assistant Commissioner (Admn) from the office
. of the Respondent No.2 addressed to the respondent
| No.3 informing that the applicant was considered by
: the D.P.C. but he was not found fit thereby
L rejecting the applicant’s representation/appeal
J

|

dated 16.3.04.

i : A  translated copy of the
letter dated 12.5.04 is .

annexed herewith and marked

b as Annexure—-XII. .

16. That the applicant begs to state that he is
I left with no other alternative remedy but to
approach the Hon’ble Tribunal for justice, which is
otherwise due to him and unless some interim orders
are passed, protecting his interests, he will suffes

irreparable loss and injury.

1 5. GROUNDE FOR RELIEF WITH LEGATL PROVISIONS

I. For that, the action of the authorities in
depriving the applicant of his due

b promotion to the post of Vice-President
i without any reason is bad in law and 1is
i

{ | liable to be quashed and set aside.
i
|

i
1

¥or that, the authority, while considering
the case of the applicant did not make a

fair assessment and the conclusion arrived

at by taking into consideration extraneous

|



III.

Iv.

V.

5.

13 | A

matters, not related to the performance of
the applicant in his services and as such
the impugned action is bad in law and is

liable to be set aszide.

For that, the action of the authorities in
promoting persons junior to the applicant
is violative of principal of equal

me is bad in

[V

opportunity and as such the s

law and is liable to be set aside.

For that, the action of the authorities in
rejecting the applicant’s representation
dated 16.3.04 arbitrarily and mechanically
.without giving any reasons is bad in law

and liable to be set aside.

For that, in any view of the matter the
impugned action of the authorities in
denying the legitimate and just claim of
the applicant for promotion is bad in law

and is liable to be set aside.

DETAILS OF REMEDIES EXHAUSTED:

The applicant had submitted a

representation dated 16.3.04 through precper channel

and the same was rejected by letter dated 12.5.2004.
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7. MATTERS NOT PREVIOQUSLY FILED OR PENDING WITH

ANY OTHER COURT :

/
The applicant further declares that he has

not previously filed any application, writ petition

~or suit regarding the matter in respect of which

this application has been made before any Court or
any other authority or any other Bench of the
Tribunal nor any such application, Writ petition or

*

uit is pending before any of then.

L6

B. PRAYER:

0l

It is, therefore, prayed that
Your Lordships would be pleased

to admit this application, call

case, ask the Respondents to
show cause as to why the

Ll
impugned order dated 3.3.2004
(Annexure-VII} so far as it
. , 1
related to promoting the post
graduate Teachers junior to the
applicant to the post of Vice-
Principal superseding the claim
of the applicant should not be
why
p set aside and as toaa direction
should not be issued to promote
the applicant to the post of

Loyl ™)

Vice-Principal and after



v perusing the causes shown, if

L ' any, and hearing the nparties

| set aside the impugned order as

prayed for and direct that the
applicant be promoted to the
post of Vice—Principgl from the
date  his juniors were .so
i promoted and/or pass such
|

E order/order as Your Lordships

may deem fit and proper.,

And for this act of kindness, the applicant

as in duty bound shall ever pray.

| . 3. TINTERTM ORDER:

| It is, further prayed that
: _ =

i pending disposal of “the
application Your Lordships .

would be pleased to direct the

Respondents to keep one post of

Vice~Principal vacant for the

‘ applicant and/or pass such
i othey oot
| » IMuprim order/ as may be deem

fit and proper.

And for this act of vyour kindness the

|
| applicant as in duty bound shall ever pray.




16

3

10. DOES NOT ARISE:

11. E&RTICI?LARS OF BANK DRAFT/POSTAL ORDER IN

RESPECT OF THE APPLICATION FEE.

| (i)  I.P.0 No. |l 390405
| .
© (ii)  Date. . 15.6- Q004

(iii) Issued by Guwahati Post Office.

{iv) Payable at Guwahati.
12. LIST OF ENCLOSURES

i
As stated in the INDEX

PR ————




®

_ly,

VERIFICATION

I, Sri Gautam Giri, aged about 57 YGars,
Post Graduate Teacher, Kendriya Vidyalaya Loktak,
N.H.P.C, Manipur-795124, Manipur do hereby verify
that the statements made in Paragraphs No.
Hél'a’s ..... {’/GIQ o 5’“"’ g‘a/no{lﬁ) ....... are true *to
my personal knowledge and the statements made in

paragraphs No. ﬁﬁ?&ﬂmiaﬁiwﬁ ..... and .. (Qm are helieve

to be true on legal advice and that I. have noct

suppressed any material fact.

And I sign this verification on this the
............ day of June, 2004 at Guwahati.
Place



Name of Post
Classification

Scale of Pay

Age limit for direct

recruits

Educational and other
qualifications for
recruits.

ANNEXURE -T_

X

Vice Principal

Group ‘B’

(X

(X3

Rs.650-~1200

N.A.

X3

H.A.

Whether age and educational

qualifications pPrescribed :

for the direct recruits
will apply in the case
of promotees.

Method of recruitment
whether by direct
recruitment or by
promotion or transfer
and percentage of
vacancies to be filled

by various methods.

In case of recruitment
by Promotion/Transfer,
grades from which
Promotion is to be
made.

N.A.

: By promotion on the basis of

seniority—cum—merit from
amongst PGTs serving in the
Kendriya Vidyalayas pPossessing
the following qualifications:

Essential:

1. At least second class iMlaster’s

degree (45% narks and above considered
s equivalent) in one of the subjects

taught in Kendriya Vidyalayas.

2. Degree or diploma in
Education/Teaching.
3. At least 10 years experience as PGT

in a recognised Highy/ Higher Secondary
School of which at least 3 years should

Be in a Kendriya Vidyalaya.

20



Note:

1. PGT’s who have secured less than
45% pmarks in Master’s degree examination
and have rendered at least 12 years

service as PGT in - a High/Higher

" Secondary School of which at least 5

years should be as PGT in KXendriya

Vidyalaya are also eligible for
promotion.
2. PGT’s who refuse promotion to the

post of Vice-Principal consecutively for
two years will not be considered again

L 4
for promotion for next two years.

\TRUE COPY/

21
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i/. £

KENDRIYA VIDYALAYA SANGATHAN ,,;x
, . 18, INSTITUTIORAL ARBA, SHANEBD
) \4 ‘ R JER? HINGE MARG, NBY IBLEI~ 16
¥.7«6/2002+XV8(RPS)
Pated 18.11.2002.

Zhe Assistant Cecmiasioner
KXendriya Vidyalaya SBangathan
All Eegional Offices.

Subt Premotion from PGTa to the pest of Vice-Principal during
/ 2003=2004 consideration of: .

Sir,

In accordsnce with the Eenmdriys Vidyalays Sangathan :
(Appoinimens, Premetiom end Seniority eto.,) Rules, 1971 as
smomied fram Sime to time, 100£ posts of Vice-Prineipals are 4
| filled by prometien em the basis of seniority-cum-meris,
from aaongst PEZs serving im Kendriya Vidyalayss pessessing
the following qualificatiomss- ' '

t

L q:!-— e

1.. At' least second class Master's desree ( 50X marks and '
abeve censidered as equivalent) 4im one el She subjects ‘
taught irn Kendriya Vidyalays, 1

2. University degree/diplems im Blucation/Teaching. : » {
3¢ At least 10 years experiemce as PGT in a recognised 1

Highi%/Higher secomdary Scheol ef which at least . i
3 years should be im Xemdriya Vidyalaya, '

- pr———_

In order te enadle us to £ill up the posts of Vice- Primcipals

by promotion during 20032004, you are roqugsted te furmish full
partioculers of PGTs upte All India Seniority Ke. 2500 im the
proferma attacheds Photecepies 62 their AURs for the years 1998-2002
! duly attested by the dseistant Commissicner, may also de furnished
3 40 this office.
"i Full particulars ef All P¢Z%x belongimg te 80/32category, who
S Zultill ths minimum qualificatioms mentiomed abeve as ea
30,06, 2002 may also be furmished alongwith their ACRs fer the '
Years 19982002, '
P Further, in case any PGT has been transferred frem ome
3 . Kemdriye Vidyalaya to amother K.V, the concerned Primocipal/A.C
o may please be approached te provideX <¢the raequisite ACRs to the
EV3(Xqrs).

¥hile furnishing partisculars ef the PGTs it may please be
certified thaty

a) Neo eligible Saniep FGT has been left out from the

sons of cousideration,

¥} Ne vigileneo/Bisciplinary case is pending agains$ any ¢f the
‘,,f 26¢Ts whe are #ithin t!» sone of comsiderntion for premotiem, -

Past experience shows that in 5 me ovases whils oertificates |
: wvere received frem 4.0 to the effect that no eligible teachers

: has been lef$ out in the list previded, references were received

S subsequently sayiag that few tegohers vere left eus im-adverteatly

in the previeus list¥, Suck a disposition not enly oreates embarrensmend
3 gor the organisatiom btut also ceuses genuine resentment and losa

g4 ¢ those eligible teachers who are lef$ ocut amnd are mot comsiderad.
%% ¥hile furnishing the particulars the correctmess ef the data mgyg be

=7y ‘nsured te avokd embdarrasmexnt at a later stage.
77 Names of tegchers vhe have promoted durimg the year 2000-2001
* and 20012 002 or who hgve declimed the offer of premotion durimg
last 02 yeaxrs periocd may d»e excluded from the list, '
Kindly acknovledge the receipt of this letter and emsure
necessary compliance latest wy 31,12, 2002 poaitively.

e J R

— ———

\\5\ ‘ Yours faithfully,
o »e/-
NP ( G.R. XHURANA )
WQhs Cepy to the Principels ef 8r. Admm, OPPICER
\Q’ Kendriya Vidyalayss im

v Xathmandiu and Moscev foxr simblar actiom.

N — CJ
Mo e . - L e . e 0. - o e~ m—— . ) W o .




gi- ANNERVRE- L

v
7L ==
N N : . L . s
i 4 : wgf“WLIA YEDTALATA tm:J“*’
,4 b o (iEGICHAL OF : 1C2 :
7 T UNSPITAL RUAD,SILUHAR-TBE001.
| Rel.lo. . 2-52/2002-KVS(SR)/ xited: 25.11.02

11505T INMEDIATE'

g T '

The Princidpal

- A"l Kendriya Vidyalayas
(Under Silchar Region,

i Sun: Promotion from PGTs tc the pon. of Vice-Principal during
1 2003-2004./

*

E Sir/Madam,’
: I am to enclose herowith a <cpy of KVS,HQ's LeLtchnL

¥ F.7-6/2002-KVS(RFS), bated: 18.11.UZ on the above mentioneg

) subject and to request you to furnish the particulars of eligible
i PGTs for promotion to the post of Vice-Principal latest by

‘ 18.12.2002 to thls Office positively for

~ oAy

onward transmission to
K'S }I Q.

In case any eligible FET ha:s lLeen joined in vour KV on

A4 transfer it is reques cd that name of the KV with Reglonal Ofiice
may pleasa be mentioned in Remarks Column, ==~ - >

. The Particulars received afier 18.12.02 will not’ e
considerd as such you are reguscszed io furnish the requisite in
1n;ormatlon by the stipu lated date "

Yours faithfully

K
sl

( G. RABilA )
ADJINISTIALIVE OF I CENR

Ensl. AS stated.
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With &te respect 244 bumdle sulmisstien, I the wadersigned |
Rave the hemour to state Ihe follewing fow limes for your Mima |
sensidezation and Saveuwybls astiem Sheveof,

1. Thats I have beem serving em regular dasis as 202 (Geeg) |
in She K.Y.5, WeBoPe 22,10, 1982 %411 date. Ny semterity position
s MR £s at M2 Ne 3298 whieh S5 the fooder post for premoetien
%o the pont of Vietelringipnl, It is leawnt frem yelialbe soures
Shat She senierity 1ot of PO2s wpte T Ne 2497 has s..mnu}
So the.litgher pest of Viese Primeipal. ]

2 ety 27 nene hes bepn alse sent by the Irineipal K.V,
hobtak vide his Letter Xo ¥ 2o4/XVL/2062-03/T12 dated 10.12. 2002
0 the Ade LV.Ze (SR) for enward transmission te She higher
SAIReriy for cmalderstion of ay eate Ln the ourment seesiem
o2 200304 foxr premstiom 46 the P8t of Vieoe Pyineipenl.

3 .., Thaty 1% is yoxtinimp 40 nemntion here that tn the pagt

Ssenssions, ny sate ves nit censidered 3 She MO em the greumd
908 T 414 mot e¥tatn 505 narks in the Npster's degree as per
mamded resritaent Ruleii Jad o8 suck e his weeng selevlatiom
I have h.w W Ay Suniews. As a matter of faeh I
Waines BaTks §3 414 Nester's dogres (reunded wp mark is

) o Eampvawy: the remaded P} theery has been dented te me Ny
00" antheni Ston senoernod, Jn other words, I am pessessing the
veqnistte: eualiticstions fa7 prenction to the poet of Ticee
Prinsipal =8 per previsions of the mended Reomuitment Rudeg,

A stpy of ay BlewdsV) 16 enclesed herevith os ANNAXNRR~A.

for kiad povusal,
/}/ AND
(‘))v (y?’I\) A Phete 0097 of mark sheot of N.A. i alse emslesed
y m/j\/ hevewtth'ss AENKINMB. 3

/‘ !_hh BY prmmetioni)l avemne should net be ourtained iv\
9\ P, K A ﬂﬂl'ﬂh}ﬂ*&l Sround that I did net possems

]y W
RN o, TR of S0% {s Rester's degres. In faes the ‘
. 1\“‘"“&\: R T et vﬂéﬁ“nm Remally be roundsd wp as 5ef.
~¢"‘Mb@ TALOSMMNp ol 2OIas W An practiced fa every Ti01d oo .s to

. 4.,;!" y ;
ot “nahls ‘SR Buplagee 1o Ve fupluded L the meme of somsidoration
946\ 259 preneoticn te Mgher pead.
,‘ \¢ o)f* Cemtd 2= 2
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ks Supreme Court of India bhas doprecsted the abesnes
premetional proopeets in prv.ilie service due te defestive

premetional pcnw and moms semsideration %y the qgutherisy,
Fopexted in AIR 1989 80 1972 (XIsR=Vrs=K.G.5. Bhatt & anether).

In the case of AJLis Riugh & Others ~Vws. The State of
Pungfad & Oxa, yeoperted ia | 1999) 7 850G 209 (3), dwpreme Cours
has held that emplement pisvides a fundmmental right Seo b
sensidoyed for ypremetien, /rtisle 16 (1) prevides te every
mpleyes otheruies aligidl: fexr premotien whe oemes with in
the sine of scasideration, a fundemental right S0 b
" eonsidsred® for yremotici. Mqual aprertunity means the

" wight %0 Yo * considered® ey premetien. If a persen

satisfies the eliginilidy und sens eriteria bdut is net
emsidered 2oy premetien tiias therye will b s clear infraction

o§ his fundmmeatal wight ¢t do * eemsidered” for premetiem,
whieh 40 his pmcul igh 1.

In the .Wo facte ad circumstanoces stated .bm, is

13 requested that my canse fer premotien to the post of Yies~
Prineipel may kindly bo coiinsideored at an early date w.e.f,
the dado on whiech junier 4p me were promotedi.e. retres-

poestively for the ends of justiee,

For this ast of xiifness, I whall ever remain

grateful,
Yours faishfully,
L
S'{(L/£i,1'\:LLri(-f}t{£ ( L“’ I ((_y\/\ YA )

\‘Da.?e‘f( — QT b 5«:]1,'\;7!“"3 '
I(J\mf'\w\‘jr'\ V\‘ASA(‘H(’R

i ( '\ L{ l\f[i\\
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BlO-DAT,-R4 2 N
NAMI: DGO PAM GIRE "N““?‘URE -
"o SEX LML A F
" PATHER NAMLE ©oths e ShivimandanGing ] I
’ o Date of Birth L B UATA [
ALL INDIA SENORITY NO (rary - 2o i
WHEATHLER (SCISTIOBCIGEN)Y = Gt ERAL
CORRESPONDING ADDRIESS SRS OKTAK PROJECT, LOK FAK. r
MANIPUR b o
ACADAMIC QUALIFICATION :- S , L
. \lilemimlli(m Subject - Board Year Mark | Max. Yool | I
\ . Olered AL . Obtain Marks, | NManks, f!:
Hr.See.Sir Hindi,English.Math | B.11.1) 9ol 448 | 1000 45% ;
| .Scienee Sanskrit_ ' ' R A B . 4
Intermediate | Physics, Chemistry | ULPR 1965 12011 500 42% j
Bio.Hindinglish b ] . ‘ ) L
Bachelors Bolzmy.'/,ologyu.“m RERIRY 1968 1942 2000 RYAN .‘
Degree Geography ! !Ii ' k
(B.Sc) . I : i te
Mastcr Geography BALEE J1970 819 1630 5% (10€) i
Degree : ) i
(M.Sc) o :; i
PROFESSIONAL QUALIFICATION:- - |
Examination | Supjects | Bowrd Y e [ Marks ] Max, %% ol ,
L IS B Obtain Marks [ NManks u
B Gorakpur | 14 s 26} S00 S3%% f
e Univ.,
| Theory | Gorakpur | 197+ 117 200 74
L Practical | Univ.
M.Ed Himachal | 197 . i 600 S2%
el Pradesh | .
TEACHING EXPERIENCE:- :
Name of Post Institution | Frome Lo 1 Total Fxp,
Served ) !
Assistan Adarsh Siksha Form: 20570 | s Mon
‘Teacher Mandir
Benarasi - ' | _
Lecturer in B.N.K.B L OT/02/ 1 W0657S | 13 Month
B.Id. | Degree | |
College :
Akbrapur U1, | o _ S
PRT K.V.S - L3/007 7T or10082 S Year
PGT K.VS P2y dintbae 10 Ve
(Ceography) | | |
|
(ﬂmt-fr(- P f
- -f
— .
/L %9
Lo
- - e



DMINISTRATIVE EXPERIENCE:- - A& —

;"
i

%

pupt o)

e

[,

k ad i 4
_+""( Principal - 1640-2900 | K.V $-593-0-11-93 | 6 Month \
- In charge 1/C Karimganj 4
‘ (Assam) | - _V\ )
Principal 1640-2900 K.V 11-11-93-7-5-94 { 6 Month
¥ charge 1/C Karimgan) ‘
i {(Assam)
N Principal 16402900 | K.V 9-6-94-12-11-94 | 6 Month
In charge 1/C Karimgan)
) ) (Assam) . _
Principal 1640-2900) K.V Tuli 26-11-95-2-5-95 | 6 Maonth
In charge I/C (Nagaland) L L
| Drincipal 1640-2900 K.V Mashiper | 5-3-88-Different | 7 Month
A (OfTiciating) B o | Dates '
Principal 16402900 | K.V.CRPF | 8-4-96-29-5-96 | 2 Month
(Officiating) B W{{j‘g’“l’“"‘_{_ - | L
Principal UC | 1640-2900 | KV.CRPF | 16-9:97-31-10- 115 Month
' 97 i
Principal 10000-15200 | J.N.V Wokh 1-6-98-20-50-99 { 12 Month
| (Nagaland)
Principal /G | 9000-12000 | K.V Lokial | 27-1-2000-25-6- | 6 Month’
. . 2000 !
Principal TIKVLohial [ Invacation/ {4 Month _(:'\px-ux.)
(Ofliciating) L Break
i) As Iirst Assistant a) KLV, hLoumpur 28-9-84-4-5-93
o _ . b)Y K.V, Maimpur 5-5-95-1-12-95
. e O RNGUORPE 7-12-95-27-4-98
d) KV I b ak 17-6-99- T4 Date .
INSERVICE EDUCATION COURSE
1. As participants 1]-6-84-23-0-84 | Dhays.
2. Asresource person PRT 14-5-94-3- 4 21 Dayxs.
3.. Asresource persan TGT (S.ST) 15- 7 “M-5-10-94-21.
4. As participants 30-5-03 to 19-06-03 'l days.
EXPERIENCE IN ORGANISING SPORT Y
1. I have organized sports meet at K. Narangi, 1982 10 1986 for Khoko Basket
Ball, Cricket, Foot Ball, Atheletic ev. . ts cle.
2. 1 have organized sports meet for b ys and girls for different events at K.V
Masipur in the year Oct. 80-Oct-58 ‘
SCOUT:
I have organized scout Fire camping tam Scout and gaide at K.V Masimprr.,
CO CURRICULAR ACTIVITY:
[. T have organized social science exlal « onat Regional level at K.V, Mansimpur.
[\‘\\/'/' Cond D3
5 -9-"° 3 \
T~ el - SU - - T T . j



- 2. T have orgamzed social science cxhil iti i at school level to sclect exhibits for
. social science at Regional level exhil itian for different venue.
3. I have organized Annual day cclebratlcn of Vidyalaya at the different place of
service.
4. 1 have organized different competition or diffcrent arcas as drawing painting.
Assay writing debating competition ¢

EXPERIENCE AS:
I. House Master from 1978 to 1992=:13 vc rs.
2. Examination in charge 1986 to 1995 qe: cluding the period of 1/C Principal at K
! V. Karimganj).
\ A Discipline in charge I/C- I was the 1/C «f Disciplinc committee at deferent place
of duty.
4. Centre Supermtendcnt Acted as C.S duty assigned by C.B.S.E as well as Hcad
-Examiner in S.Sc for X and
Geography for XII.
5. 1 have worked as OSD for open schuo  Examination for X & XII at D. Regina
Hr. Sec. School, Imphal in the year —
~— 1997. and OSD in K.V.S. chxonal oflice lechar from 25/5/99 to ]5/06/99

'ANY OTHER INFORMATION RELEVAN{ «\)F COSIDERATION:
I have worked in various capacities in K.V Narangi (Assam) K.V Itanagar (A.P)
K.V. Masimpur, K.V. Karimganj (Assam) K.V. "Tuli,K.V. Langjing and at present K.V.
- Loktak, Manipur in North Eastern region from the year 1982 to till date. As such I have
twenty one years of expencnce of working in North East Region as PGT e.g. I have a
acquired  sufficient «xperience to tackle the problems of students, situation arisc gnd
teacher controlled specxally in North Eastemn stuic
i) Date of joining K.V.S. 23/06/78 o1 r-gular basis as PRT
if) Date of joining as PGT (geo.) in K V S from 22/10/82.
iii) Weather conformed as PGT- ycs, conlirmed from 22/10/84.
iv) Weather any Disciplinary cases pending-No.
v) Name and Address of the employ 1 compcetent to rclive on appointment as
Vice Principal - The Assistant 2
& Commissioner K.V.S Regional Oifi.c, Hospital Road, Silchar -1.
vi) The Principal K.V. Loktak Profert, Manipur is thc competent reliving

authority after the order from the A.C to

to relieve.

'—\Q

8-9-02 .
(Gordeen Giv y
PaT (Gegmbly)
KV LolcdrdeNp e
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KENDRIYA VIDYALAY A SANGATHAN
18, INSTITUTIONAL AREA, SHAHEED JEET SINGH MARG
NEW DELMI 110016

Dated: 10.9.2003

NF. 4-9/2003-KVS(RES) ,
- INMEDIATE

f7- “' , SPEEDPOST

. . .. 2ot c
The Assistant Commissioner, L
Iendriya Vidyalaya Sangathan, { oLt 3 Lt g
All Regional Office. ‘ Ve _;;,1/
Subject: Promotion from PGTs tothe;post of Vice-Principal for the

year 2004-2005 -- Consid}mlfgin;dk e -

LirNadam, ~

L]
In accordance with the Kendriya Vidyalaya sangathan (Appointment, Promotion,

Seniority cte.) Rule, 1971 as amended from time to time, 100% posts of Vice-Principals
are filled by promotion on thie basis of seniority-cum-merit, from amongst PGTs serving
in Nendriya Vidyalayzs possessing the following qualifications:-

i) At least Master’s degree in one of the subject taught in Kendriya Vidyalaya.

i) Uriversity degree/diploma in Educatien’Teaching. '

1) At least 10 years experience as PGT n a recognized High/Higher Secondary
Scheool of which at least 3 vears should be in Kendriva Vidyalaya.

In order to ¢nable this Office to fill up the posts of Vice-Principals by promution
for the year 2004-2005. you arc requested to fumish full particulars of the cligible PGTs
upto All India Scniority N*ﬂ the proforma attached herewith. Photocopies of
their ACRs {or the vears 1999-2003 duly: attested by the Assistant Commissioncr, may
also be furnished to this Office.

Full partizulars of all PGTs belonging to SC/ST category, who fulfil the minimum
qualifications mentioned above as on 01.01.2604 may also be furnished along with their
ACRs for the vear 1999-2003.

Further, in case any PG has been transferred from one Kendriya Vidyalaya to
another Kendiya Vidvalaya, the concernzd Principal/ Assistant Commissioner may
please be approzened to provide the requisite ACRs to the Kendriya Vidyalaya
Sangathan(Hgrs.)
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* While furnishing particulars of the PGTs it may pleasc be certificd that:

a) No eligible senior PGT has been left out from the zone of
: consideration; and _

b) No vigilancé/disciplinaﬁ case is pcnding against any of the PGTs who are

within the zone of consideration for promotion and whose name has been
furnished.

Past expericnce shows that in somae cases while certificates werc received
from Assistant Commussioner 10 the effect that no eligible reacher had been lefi out in the
list provided, references were received subsequently saying that few teachers were left
out in-advertently in the previous list. Such a disposition not only creates embarrassment
for the organization but also causes genuine resentment and loss to those cligible teachers
who are left out and are not considered. While furnishing the particulars the corrcctness
of the data may be ensured to avoid cmbér{assmcm at a later stage.

Names of teachers who have been promoted during the year 20_00»-2001, 2001
2002, 2002-2003 and 2003-2004 or who have declined the offer of promotior: during
these vears may be excluded from the lst.

Kindly acknowledge the receipt of this letter and ensure necessary complianee
within one month from the date of receipt of this letter. :

Yours faithfully,
Sd/-
( G.R.KHURANA)
SENIOR ADMINISTRATIVE OFFICER

. Copy.to the Principals of Kendriya Vidyalayas ‘n Kathmandu and
Voscow for similar action.

s&-
" ( G.RKHURANA )
SENIOR ADMINISTRATIVE OFFICER

~
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I " KENDRIYA VIDYALAYA SANGATHAN
| REGIONAL OFFICE, SILCHAR
| : HOSPITAL ROAD-I

EEFBNO,F.2—52/2002~KVS (SR/ Dated 16.9.2G03
T TOP PRIORITY o . |
L TMMEDIATE | :
To) . '
The Principal,

All Kendriya Vidyalayas

(Under Silchar Region).

' Sub: Promotion from PGTs to the ipost of Vice~

b : . .
o Principal during 2004-2005 consideration of.

1
hir/Madam,

I am to enclose herewith a copy of Kvs, (HQRg) letter

NO.F.4~9/2003-KVS ~ (RPS) dated 10.9.2003 : and to
N iy

| request you to send the particulars of eligikle PGTs
|

for promotion to the post of Vice-~Principal in the

prescribed format. In case the teachers joined in

your K.V. from out side the region the name of the

/ .
K.V. with date of jeining in your X.V. and the region :

from  where he/she is posted should be clearly

mentioned in the remark column of the format.

" Full particulars of the eligible PGTs in terms of the
aforesaid letters dated 10.9.2003 of the KVS (HQRS)

should be sent to this office latest by 29.9.2003,

positively.

It

should be ensured that no name of non eligible
o PGTs should be sent.

: Yours faithfully,
| Sd/~ Illegible
|

0o . (G-Rabha)
| : , ‘ - Administrative Officer

| \TRUE COPY/

N

j
|
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‘" KENDRIYA VIDYALAYA SANGATHAN
(ESTT. I SECTION)

18 - INSTITUTIONAL AREA
SHAHEED JEET SINGH MARG

NEW DELHI-110016

- SPEED - POST

: ; '5/7’-8/2004-KVS (Estt 1 Date: 3™ March, 2004
-':” ‘ : ) (w 3y 1,

o gm“ ..iMEMORANDUM

. § Yol o4 . : . .,.,_;‘. ‘,‘w ot

_‘\.--..-‘a* "
-
A

v ,\. 1-4

N
] ,‘:’-,:.” Fgabjecr “PROMOTION TOTHE POST OF VICE-PRINCIPAL *
, Rl A TN NKENDRIYA VIDYALAYA.

1}
I (-l-.u Yot )"' '

e

r”“'}

"

. tg‘w.,.' .
.,‘ . .,nj)

. -The; follovymg PGTs of Kendriya Vidyalayas are hereby promoted to"
" the: ,post of V1ce-Pnnc1pa1 «in the pay scale of Rs.7500-250-12000/- and
lmtlallyiposted at- Kendnya Vldyalayas as indicated against each: -

e SR L TR
b Ay T
"_GENERAL CATEGORY -

NI ol
;

‘o BT EE3 (3 T e ,
f : .=+ | SLNe} -~X¥Name of. PGTs -~ | KlV. where working |  Place of posting -{"
'{r ! ! »d‘ '!'.*"' N‘mﬁ‘ Ja. o :
2 ks % s ‘S_l_r’e_l}‘Lata Dixi Zawar Mines No. I, Army
i R Rt i AR ' Jodhpur :
oo U 2. ShAVEK Bhallas - ¢ - - | No.2 Halwara No. 11, Ferozepur
* b 34 ShiBRTanden? ¥ ¢ ' Shalimar Bagh Amhat, Sultanpur
IR .- 5114} v CGGupta-2: ~ ° | No.2 Faridabad Aliganj, Lucknow_
foode L ST OShT P Sharma 2% . * | Pitampura Khaprail '
j (r L enne |96, (Ms:Bimla%Kamari Gupta | Picket No.l, Itarsi’
| {»7’%1 'ShiA'S:Bhatna 1agar~*'-! | OEF Kanpur Phulpur, Allhabad
. SHasgris “MrsiShelly:Roy-. .. - | Nehu, Shillong Upper Shillong ¢
o | -s9BMS ﬁ'*;l"“ﬁ”fChlfajér:l No.1 Ajmer Mandla
' ‘I‘Q;‘ég Smt?, Shaﬂja‘Kumar o Mughalsarai No.lV, Varanasi
- AN Rt T R SO PR (Gr1l)
f ~ 15 ‘S&S;P;thhma P AFS Bareilly Pahalgaon
.o ey 212200 SHHICG Sharma -~ . -+ | Varanasi Cantt. Mau
Lo 11324 SWK'PiSingh -~ | No.1 Ishpore NO.II, Kalaikunda
,li_\%( 7| 14t Smt:SiMalik. . cw- 7=~ L Sec. 47 Chandigarh | No.ll,
‘ I IRRCE g RT3 T X7y 0 “.'f.',--. PG Chandimandir
, :‘t:'i‘ R 1;;4‘. . v T Ml
e ‘ -7 Lt
e i e ‘ )
:.—.Aé . it}.gf" : : 'I,bﬂ‘ . > ,:;., v

AR P s . S ‘

. <. ML A
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- 15. Sh.Ramdhyan CRPF Ranchi | Fort Williamy
A Kolkata | \
4 16.. ‘Atmakuri Gandhj . No.I AFA Hyd. ‘No.Il, \
T - "*Srivijayanagar, ’
-~ __| Vizag.
- Smt. C.D.Grace | No.1 Jalahalli - - Hassan
- Sh.LS.Singh  ° | Tezu ___| Kohima (GR i
Sh.Prem Dutt Churu \ | Dwarka,  Gujarat
| | (GR 11) -
200 Sh.Y.B.Saxena OCF Shahjahanpur Nagrota _
© -0 21 Sh.K.K.Math_t{r No.1 Delhi Cantt, Bengdubi .
" 22. -Ms Indira Pandey - Nasik Raed (On | BEG Pune )
N v deputation to NVS)
23. ?| Sh. B.Ramakrishnaih . Senpur , | No.I, Patna
. 247 Sh.S.K.Tripathi .No.3 Bokaro AFS Barrackpore
725, Sh.B.K.Verma Ghazipur Borjhar
. 26, S.Chandersekhar , No.1 Golconda NAL Bangalore
©ol27. LSmt.S.R.Mehta Noida No.4, Bhatinda
28. Sh.U.P.Banerjee Fort William Chittaranjan
ji *&__.Sh;V.S.P.Singh | Samastipur Deoria (GR II)
D30, Sh.Dhiraj Singh - ﬁ wamphelpat Silchar '
© 31, | Smt. N.Walia Indore | Gandhinagar Cantt,
;32. | Sh. P.M. Yaday - AFS Jamnagar Morvi (GR I1)
-~ #N33, Sh.G.C.Vyas Dewas Damoh
4 | "g_4 Sh.Ram Gopal INA Colony No.l, Gaya
735 |Sh.RD.Chaturved; No.1 Dethi Cantt. | No.J, Pondicherry
o "r 136, Km.Param‘JitAhuja Greater Noida No.1, Delhi Cantt.
" ¥. | SmtKanta Devi Rai IFFCO  AONLA | Pauri (GR1I)
AN Bareilly |
“2338.-| Sh.H.L.Yaday Sevoke Road Binnaguri No. |
39. | Smt. Anagha Pansee Kamptee Ambajhari Nagpur
’_40. Sh. M.Murlidharan AFS Bhuj EME Baroda _
| _41.: |Sh.L.A.Nazira Sec. 31 Chandigarh | No. 1, Ferozepur _
42 [ShS Al Zamin Sainik Vihar Motihati (GR1I) '
| 43. | Smt.Shashj Sharma Nasirabad "t Gangapur City ,:\
~ N (GR1I) R
‘44, | Ms.Indira Goyal | NSG Manesar Sector V, Dwarka
I (GR II)
45. | Smt. Rukminj Sangal Nabha Cantt. No.1, Halwara

{V - -
.
l‘ N
’
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Sh.Anil Kumar Chheoki Alld. No.ll, Gaya
.Sh.S.C.Sharma Deoli Island Grounds,
- - Chennai '
48." | Sh.K.N.S.Yadav | Ghazipur | Buxor (GRII)
| 49. .| Sh.S.L.Sharma No.1 Alwar DIU (GR I1)
‘50 | Sh.B.K.Singh CRPF Rampur No.I, Udhampur
. i 51. | Sh.Mohinder Singh AFS Gurgaon No.I,Ishapore,
S . Kolkata
v - 52, | Sh.K.Kumar Duliajan { Lunglei (GR 11)
~'53. | Sh. P.D. Chaturvedi Koliwada No.l, Ahmednagar
‘" 54. | Sh.J.S.Gosain NF Centre - | Picket, =~
f ' . , Secunderabad
: 55, | Ramakrishna Kurup V. | Palakkad No.I Port Trust,Cochin
-1 '56. -| Sh.D.K.Saxena No.2 Uppal No.I,Srivijayanagar,
L oL Vizag.
| 57. | Smt. Chandra Nair Solapur OF, Dehu Road
| 58. | Sh.R.Raman_ Lakhanpur No.l, Jammu
{ 59. | Ms. Esther Jamuna Bal |ASC Centre | 11Sc. Bangalore
S ' . Bangalore '
| 60. |Sh.l.Amarnath No.1 Delhi Cantt. No.l, Nausenabagh,
' .- Vizag.
61.. | Mrs,S.Rahman Maligaon Missamari
.. .{ '62. | Sh.Jai Gopal Umroi Cantt. HT Guwahati
- (GR1I)
63. | Sh.C.KlArya Tagore Garden No.l1, Golconda
64. |S.V.Subaramanayam | No.l Golconda OF Medak
65. | Km.Rajkumari Singh Ambajhari NGP Kamptée
66. | Smt. Radhika Joshi Gwalior 1 Sec. VIII, Rohini
67. | Sh.R.M.Naveen . Kanpur Cantt. Bijnore, Lucknow
o (GR 11)
-1 68. | Sh.K.P.Singh " Sec. 4 RK Puram No. I, Salt Lake
- 69. | Sh.R.S.Upadhyay BHU Varanasi Mushrakh (GR 1I)
70. | Ms. Nirmala Naik Bhandup ISP Nasik '
71. | Sh.S.R.Pandey Hinoo Ranchi Army Barrackpore
72. | Sh.Brahmo Deo Prasad | Samastipur Hazipur (GR 11)
*73. | Sh.R.N.Yadav Gomtinagar I1IT Allahabad
' P (GR11)
74. | Dr.Bimla Ahlawat ONGC Dehradun | No.l, HBK
' Dehradun
SN W
¥ > \
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#75. [Sh.R.P.Dua No.1 AFS Jodhpur | Jashpur
76. | Smt. Kirti Sharma Nasik Road NDA Khadakvasla
77. | Smt. Mridula Joshi No.4 Ambala No. 111, Ambala
78. | Smt. Sushma Choudhary | MEG & Centre Malleshwaram
R Bangalore ' _
79. [ Sh.G.S.Nair Uttarkashi” | Rameshwaram
80. | Gita Padmja AFS Hakimpet | AFS Begumpet
81. | Smt.Madhuri Sehgal JRC Bareilly Pithoragarh
82. | Ms.C.R.Mahalwal Rewan Sec. 111, Rohini
83. | Smt.Alka Jain No.2 Jaipur Nasirabad
84. | Sh.R.A.S.Yadav | | AFS No.1 Jorhat | Barpeta (GR II)
+485. | Sh.S.P.Singh NF Centre Kurseong (GR 1)
. [~ 86. "| BR.Reddy NPA shivrampally | Malkapuram,

' K ' | Visakhapatiam
87. . | Sh. Dori Lal Sharma Jhajjar | No. I, Bhatinda
88. | Sh.Triguna Nand Tiwari | AMC Lucknow Old Cantt.

] : - ) T Allahabad
89. -| Ms.Kiran Kashyap NTPC Badarpur | Vikaspuri
90. | Smt.J.Nair Mathura Cantt. { IIT Kanpur
91. | Dr.R.K.Shandilya Unnao Bamrauli,
: ~ : { Allahabad
92. .| Smt. Lata Mishra Nepa Nagar Sarni .
L 93. |Mary K.C.M. Calicut-11 | No.l, Palakkad
~+* 94. | Sh.Nanda Singh Rihandnagar | Shaktinagar
~.95. | Smt. Usha Shukla No.2 Bhopal No.1,Colaba
SC CATEGORY:
.. 1."| Sh.Suresh " - Phulpur Alld No. I, Armapore
R Kanpur
2. | Sh.H.P.Singh No.3 Patiala ! Kapurthala Cantt.
3. | Sh.O.P.Raria AFS Wadsar { No.I, Ahmedabad
.~-4.” | Sh.Arjun Prasad Diphu { No.I, Imphal
S. | Sh.Surendra Lal AFS.Sarsawa Yol Cantt,
" 6. | Sh.Devki Nandan AFS Bareilly Bolaram,
‘ g ‘Secundarabad
7. | Ms.D.V.Sandhya OF Medak ‘AFS Hakimpet
8. | Sh.P.S.Sangole No.3 Bikaner Jetpur (GR 11)
9. | Sh.J.A.Tembhurne OF Itarsi No.I, Gwalior
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. |,8h. Vikram Singh CRPF Rampur Bhimtal (GR 11)
SH.J.C.Mandal - Jharodakalan No. 11, Salt Lake
Sh.K.C.Kanojia > - ‘| Fort William Adra
Sh.N.R.Singh ' Birpur Dehradun No.l, Udhampur
Sh.S.R.Verma No.1 Ajmer No.l, Alwar
Sh.'Madhav Parmar Ratlam ~ Bailadila
Sh. N.S. Wathore Bhusawal Ambernath
Sh. K.P. Athiya Ujjain VSP

o S : Vishakhapatnam
18 | Sh.Ashok Kumar Bakloh No.2, Jammu
‘ST CATEGORY:
1. | Sh.Ludrick Kindo _ No.1 Tezpur I Bilaspur _
2. | Smt. M, Kujur Bondamunda | No.1I, Raipur
3. | Sh.R.N.Meena AFS Jamnagar Ahmedabad Cantt.
4. | Ms.P.Bara Balasore Balco Korba .
5. | Ms.Urmil Meena AFS Jaisalmer Pokhran (GR II)
"~ 6. | Smt.D.Tirkey CCL Ranchi No. v,

- ‘ Bhubaneshwar,

: (GR 1)
7. | Mrs.R.S.Minz Ramgarh Cantt. No.ll, Dhanbad-

' : (GR1D)

8. | Smt.C.Pargi Neemuch | Durg
9. | Sh.K.S.Dugtal’ AFS Bareilly . No.11, Pathankot

They - may please convey their acceptance/conscnt latcst by -

14.03.2004'to KVS(HQ) in the prescribed proforma(Annexure-1) quoting the

above reference
the office of Assistant Commissioner, Regi
offer is acceptable and they may join at the

.

i

through the Principal of their Vidyalaya under intimation to
onal Office concerned also, if the
place of posting mentioned 1n

Para-1 above on or after 21-06-2004 but latest by 02-07-2004, after availing

the minimum joining time, as admissible under the rules.

fixed as per provisions of FR 22(I) (a) (1
KVS. So, they will have an option to ha
of promotion OR (ii) the pay fixed initia

~

Their pay in the above time scale of pay

i.e. Vice-Principal will be
) as applicable to the employees of
ve:- (i) the pay fixed from the date
lly at the stage of time scale of the

< O~

i

- - v——

|
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new post above, the pay in the post presently held which may be re-fixed on
the date of accrual of next increment in the scale of pay of lower grade held

- by them. The option shall be exercised by the individual concerned within

one month from the date of Joining on promotion as Vice-Principal in
Kendriya Vidyalaya and option once exercised will be final and the same
should be submitted to the respective Assistant Commissioner, Regional
Office concerned.

4, In case, they do not want {o accept promotion to the above post, thcy
should make a written request to the appointing authority declining the samc
setting out reasons for such refusal. Refusal of promotion will entail no
fresh offer of promotion being made to individual concerned for period of
FIVE YEARS from the date of refusal. They. on eventual promotion to the
above post, will lose seniority vis-a-vis erstwhile Juniors promoted to the
above post earlier, irrespective of the fact whether the post in question is
filled by selection or seniority.

5. The promotion made under SC/ST quota is subject to the production
of certificate issued by the competent authority of State Gowt. in support of
his/her continuing to belong to SC/ST as the case may be. gy

@’““}l_
(RAJVIR SINGH)

Dy. Commissioner (Pers)
-For Joint Commissioner (Admn.)

Copy to: -

1. Individual Concerned. |

2. Principal, Kendriya Vidyalaya concerned. In case the respective
) teacher of your Vidyalaya, who has been offered promotion to the
- post of Vice-principal, accepts unconditional promotion, he/she
should be relieved to enable him/her to join the post latest by 02-7-

2004. -
3. The “Principal/Chairman, Kendriya Vidyalaya concerned. It is
requested to intimate the date of Joining of the incumbent to this
. office as.well as the Asstt. Commissioner concerned immediately
by speed post. In case the teacher has been transferred (o other

Kendriya Vidyalaya, the copy of this order to be sent to the present
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 latest by 15-7-2004 positively so that further course of action may

1 e N

-

Kendriya Vidyalaya and concemed lez;éh'er will be deemed to have _ b
been promoted from that station. )

 The Asstt. Commissioner, KVS, Regional Office concerned for

favoiir of information and necessary action and also. with the -
request to send a consolidated statement inter-alia showing the date - -
of relieving & joining of the individual concerned to this office 7"

be taken accordingly. _ .- .
RPS Section, KVS (HQ), New Delhi for information.” . _ By o

Personal file. cv
YR ’
_ ,
* -
E Deputy Commissioner (Pers.).
"‘ . .
1}
Y
A
» A
- . \
’ \I
. \‘ .
> i . Y
/
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‘autam Giri fercgonat Lopy Nt
. AN NEXURE-
rGL (Geography) “8 7"— —_— E QE_,V.DI

X K.V Loktak A

N.H.P.C. Manipur 795124
Dated 16/03/04

‘I'he central Grievarnce oilicer.
Kendriva Yidyalaya Sangathan.
18 Institutional Area.
shahidjeet Singh Marg.

New Delhi— 10

(ihirougih proper chiannebh

sub: - Proniotion to the post of Vice Principal justification regarding.

Sir,

With humble submission 1 would iike to state the following tines for vour Kind

consideration and sympathetic action.

r

Gautam bm

oo
.

A

:L-

h
.

1 joined in K.v.> as PG {(Geo) on 227161982 anid v seniority Do, is 2292 (old) and

4. New as per all india Seniority fist prepared by K.V

n 2003 my name was forwarded by me .\ Loktak but 1 was not promoted to the

post of V.P due io unknown reason to me. Aler non-receipt of promotion |

represented through proper channei on U%Uv3 to the honorable Commissioner

K.Y.S in this regard. Sir, tilt date 1 have not received any response from K.V.5

{Annexure i).

K. V.5 (RO) Siichar forwarded my namc for promotion o the post ot V.1"in 2004,
K.V.S has reieased the promotion list {0 the post of V.i° vide letier No. F.7-8/2604-

KVS (Estt-I) dated 37 AMarch'0d, but myy name has not heen included

Sir, atter oomo iiirough the iist 1 pave nuliced that &0 many juniors to me have been

pronoied. 'l his has shocked me 100 Mudi

Sir, in twenty-two yeais span OF MY 36 e il VDS PG (Geography), | hnu

produced admirabie resulis, bore responsibifities of 1/ principai ofiiciating

Principai for more {iian 4 years. toacied as principal i NS 0T one veat.
{Annexure ﬁ)

therefore you are requesied (o & ¢ my (ke veiritving the causes that hayve

brought me to depression and do necd fult for justice. Hope that 1 shall be receiving

your reply within stipuiated date as per H VLS. norms.

‘Itusting a favourable consideration at your goond hands.

LA

) J?
\\ \ours ia.tmu' O)J,}/ g Url/)‘
: J
/'—"”5 ol - O_x \ L
: N

PG (GEU)

K.V. Loktak, Manipur 795124 ry,r{c]pJH“mN'l

fenanes Vidyzays Lokisk HE ¥re

ety frre Misms I Mo qftuiwa
exx | MANIPUR )=79512¢

b |

P



SO P NAnIOAC R ;%%g;
1‘0119 %\ 3115HAQy cﬁﬁ—
ARTITECH "

™ L,"'Jn .
.. ANNEXURE-IX
Gy L

d 0
atalRead,

.

‘char - 788101

IR
. -y Xlcle it

— N . \ N S Dr-l_uu 7 ” ’

T Mo 2.52/2002-KVs(SR)/ L7 i. O7=h=200]

ATRNLN
P 0

Teo L6 IS TRERED

T, S A S e SO B o A T Pk GO IV 52

Shrl Rajveer Singh,
Deputy Commissicner(Persi,
Ang Central Grievance Diflicer,
Kendriva Vidyalcya. Sangathan(ilarz),
Nﬁi_Delhi - 16,
Subs Renrezentation of Shri &. Ciri, ZGT( G&ag), XY, Leltak fox
promotion to the pest of Viee-Prircip:l./

~ r e .
1 am to encleze herswith o represcntotion of Shri Cautam CGird,
Pl t e i, SR T - o 3 ™~
FPGT{Cocp) KV, Lekxtak for prometion Irss POT 1o Vice-Frincipal for
-y . Ty et Rt 3.
nacessery action at your end. In this connccticn 1t is sloted the 2%
I TP % oo . var s
the . prapessl for premstion in recpact of ohove nenticned toacher bad
) B . . : K L s Lo, 8 . . .
alrendy heen sznt to the Senicr adma. Gificer vide this o;;i“e lettor
o~ - N . . . Y SO eed A Bea Vo ey ey - Ao
af oven number dated 29/3C-10.03 iih tho photocoplies ¢k 2 ACR
alenzwith the particulurs »f other ollgible IPLTs (C:pv.onCICSCQ for
yvour ready roforeoncoel,
Veoanrs ZalthIundly,
N
I -
- 4 oy - :
;"}:1_?2(}: A= &‘*‘f“_t(‘,.tg . .. | -\ }
{ I JOESHI ) |
R LS YR AN
0oy Tol 1
B U™ e
mi, >, 3 oy 3
,;ne Principal,
: KL I Vi R . R N | - . -
\ < RY s Leltonr = oo Zmflozivrl e
\_/
- - ’ L ..
' /v» ,' ‘l e *
SN
Tk e

£ L7 . .

\ « 4 “oncCipatl/w grarery
&, Vidvaisya Lottak H.8. Projeer '
s vWey agw vy No ?ﬂ'ﬁ“

s

‘ae 1 ANIPU R 12795124
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Gouten Girvd .

?02( 0oozrephy)

Eondriya Vidyaloya Loktek
Mcadpure 795124 . '

Datss 03rd RESLXE Kay, 2004

2ho. G rievonoe 0fficer
Kendriya Vidyalaya Songathon
18, Inotututiocnal Avea
Shahoed Joot 8ingh Hargh
Hew polbdeil,

~ ( TAOOUOR FPROPER.CHASHED )
gubs Roninder for the Prcaoction o the Post of
: Vicoe Principolerzegording

Bots . 1) ‘Mg provicas repregentation dated 09.09 2003 sddressed
$0 the OomnissicnerkV3, Hew Delhi,

2) Ry gad represontobicn 8ated 16.03:2004 addressed |
A0 goursell,

With reference %o t!mP subject cited above umier
gefemmhma roguest ”‘ﬂtl:'mmr +0 kindly oonsilde¥ -
cy cooe. e 'early oo possi In caoe the matter Lie /
delayod I @aball be compelled to toke the selter of
tbs  honourable Gourts '

Touz ecrly acticn in this regord 48 highly
soliodteds -

uith dno rogarde,

Youre-fastheully,

QoUZLl 0IBX )
ro( ODOSRAPHY )
EBIDRITA VIDYALAYA
LOTTAK, RATIPUR,
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ANNEXURE-XI

(TYPED COPY)
To | By hand
The Cantral Griavancepfficer,
Kendriya Vidyalaya Sangathan,
18, Institutional Area.
Shahidjeet Singh Marg.
New Delhi-16.

Sub:- Promotion to the post of Vice—Principal regarding.

sir,
I beg to enclose here with for your perusal, the

copies of my representation dated 16.3.04 along with the

forwarding letter there off from K.V.S.(SR) vide their

latter No. F.2-52/2002-K.V.S.{SR}/796-97 dated 7.4.04
which are self explainatory. I am still awaiting for
redressal of my grievance. v

| My retirement‘is due in Oct.2006 and so many of my
juniors have already been promoted. I therefore request
you to take up my case in order to give me justice with

my due promotion without further delay and oblige.

Yours faithfully,

sd/- illegible
12-5-04

(Goutam Giri)
PGT ( Geography
K.V. Loktak

&/ Seniority No.2292

P\

@
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ANREXURE-XIIX

(TRANSLATED COPY)

EMBLEM Kendriya Vidyalaya Sangathan

18, Instltutonal Area, Shaheed Jeet Singh Marg,
New Delhi- {10 016

Letter No. F.4-9/2003-KVS{(Bho.Po.Bo)

: Dated. 12/5
The Assistant Commisioner,
Kendriya Vidyalaya Sangathan,
Silchar Reéion.

Subject :- Promotion of Post Graduate Teacher to the post
~ of Vice-Principal for the period 2004-2005.
Sir, : ‘
Regarding your letter No.2-52/2002-KVS(SR) dated
7.4.2004 you are hereby informed that in the meeting of
the Departmental Promotion Committee held on 9.2.2004
~for the promotion of Post Graduate Teachers to the post‘
of *Vice—?pincipal. for the year 2004-2005, the name of
Shri Goutam Giri was forwarded, but perusing the service
record of Shri Goutam Giri the Departmental Promotion

Committee has found him unfit.

Yours faithfully,

{(C. Dharuman}.
Assistant Commissioner {(Admn.}

Copy to:- Shri Goutam Giri, P.G.T.(maths},Kendriya
?vidyalaya, Loktak for information. -

5}9\ 89,' - Sd/- illegible

§®C - - Assistant Commissioner {Admn.)
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KENDRIYAVIDYALAYA SANGATHAN
18 =nanatd a3 b o fie oo
N a8 ef- 110016

18, Institutional Area, Shaheed Jeet Singh Marg
New Dethi- 110016

el SEI, rr:é‘i‘ ‘Dated !
B104—9 /2003 D0fA0%I0 Mot | | i rRated o 4T

NEPTH AP,
O fqarey |ao,
frere® 9o

fawr: @ 2004—20c5 & Ay oAy REe W
Ju-—ward ge 82 =i 2o

TR,

aud T AT 742004 AW 2-52 /2002-DRA IR <D
a0 amgm gfia faea Sl % ip a4 2004-2005 a’mq
@i Rierd § 9u-yrer g% @ o w8 922004 BT ER
fmir et wiif & a3 A0 4 m R, dio Sfo &o pre
o 1M ud-ifd g e wu wui ug v Al [IR & wlda Raid
W TR B0 fomrig weEfa wiifa Y s B ey nrny

TGN,
— g

/

10 aTRPTT |
URTIS YR [HIRT |

dfafrf =) M MR Go o S0, UGl B RuTad, A9CE i
o ‘qflﬂi‘-’j%gl

W11/ TEL : 6856566, 6858567, 6858570, 6859571  Sw/Fax - 55

—
~}
w

Web Site : www.kvsangathan.org
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH - GUWAHATI

~

O.A No.142 of 2004

Gautam Giri

Applicant
-VERSU S-

Commissicner, KVS & others

Respondents

-AND=-

IN THE MATTER OF:

Written  Statement filed by the

Respondents.

AND
IN THE MATTER OF:

The Assistant Commissioner,
Kendriya Vidyalaya Sangathan,

Silchar Region, Silchar.

The humble Written Statement on

behalf of the Respondents are as

follows:

1). ~That I, Sri Dr. E. Prabhakar, Assistant Com-
missioner, Kendriya Vidyalaya Sangathan, Silchar
Region, being served -the copy of the Original
Application, I have gone through the contents
thereof. I am competent to serve this Written

Statement on being supplied with para-wise comments




S~y

e by~

from the Head~gquarters on behalf of the respondents,
they being official respondents. I am fully
acquainted with the facts and circumstances of the

case.

2). That the deponent states the allegations /
averments which 1s not borne out by records are
denied aﬁd not admitted. Any averments / allegations
which are not specifically admitted hereinafter is
deemed to be denied.

3). That the deponent beg; to apprise that the
grievance of the applicant is that he has not been

promotéd from the post of PGT to the post of Vice-

Principal during the academic years 2003-04 and 2004-

05. In this connection it is submitted that w.e.f.
05-07-2001 one of the conditions for promotion to the
post of Vice-Principal was that the Post Graduate
Teacher should have at least second class Master’s
Degree (50% marks and above considered as equivalent)
in one of the subjects taught in Kendriya Vidyalaya.
The  applicant  himself  has stated in  his
representation dated 08-09-2003 (Annexure IV of O0.A)}
that he possesses Master Degree in Geography with
49.6% marks. Therefore, the Assistant Commissioner,
KVS, Silchar Region did not forward the applicant’s
case for promotion te the post of Vice-Principal for
the 2003-04 to KVS(Head Quarter) in response to
circular dated 18-11-2002 (Annexure II of O.A). The
contention of the applicant that 49.6% marks should

be rounded off to 50% cannot be accepted.
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The recruitment Rules for the post of Vice-

" principal were amended on 22-08-2003 vide which the
requirement of percentage of marks in Master Degree
. was done away with. The case of the applicant for
_promdtion to the post of Vice-Principal for the year
‘32004—05 was considered by the DPC in its meeting held
~on 09-02-2004 but the DPC found him ‘UNFIT’ based on

' his service records. The applicant has himself stated

in Para 4 (14) of O.A that he was imposed penalties

" on 16-04-1999 and 04-11-2003.

Therefore there is no merit °in the

applicant’s case which me be dismissed. The para-wise’

comments of the 0.A are submitted as under:

Para-wise Comments

4). That the respondent states that with regard

to statement made under the heading “Particulars of

the order against which the application is made”, the

respondent at the outset denies the correctness of
the same and submits the following facts of correct
position i.e. the recruitment rules for the post of
Vice-Principal were amended on 22-08-2003 vide which
the requirement of percentage of marks in Master
Degrea was done away with and during the academic
year 2004-05 the case of the applicant for promotion
was considered by the D.P.C in its meeting held on

09-02-2004 and was found unfit basing on his service

record.

Contd... ...

-~ T
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- 5). That with regard to the statements made in
! paragraphs 2 and 3 the respondent says that these are

' law points and does not forward any comment.

C6). That with regard to the statement made in

paragraph 4.1 it is stated that the recruitment rules

referred to by the applicant are for the post of
Vice-Principal and not for the post of P.G.T

(Annexure I, Page 18 of 0.3).

77). That with regard to the statements made in

paragraphs 4.2, 4.3 and 4.4, the respondenE states

that the recruitment rules for various teaching and

non-teaching posts were amended on 05-07-2001
according to which 100% posts of Vice-Principal were
to be filled‘on the basis of seniority-cum-merit from
amongst PGTas serving in the Kandriya Vidyalaya

possessing the following gqualifications:

(i) . At least second class Master’s Degree (50%
marks and above considered as equivalent) in one

of the subjects taught in Kendriya Vidyalaya.

(ii). University Degree / Diploma in Education /
Teaching.
(1ii) . At least 10 years experience as PGT in a

recognised High / Higher Secondary School of which at

least 3 years should be in Kendriya Vidyalaya.

The recruitment Rules for the post of Vice-
Principal were further amended on 22-08-2003 vide

which the requirement of percentage of marks in

Contd... ...
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.Master Degree was done away with. Therefore 1in
‘circular letter dated 10-09-2003 (Annexure-V of 0.A)
"while calling for particulars of eligible PGTs for
" promotion to the post of Vice-Principal, a Master

Degree in one of the subjects taught in Kendriya

Vidyalaya was indicated as one of the requirements.

Copies of the amended rules are
annexed herewith and marked as

ANNEXURES R/1 and R/2 respectively.

8). That with regard to the statements *made in
paragraphs 4.5, 4.6, 4.7 and 4.8, the respondent

states that the case of the applicant for promotion

during 2003-04 to the'post of Vice-Principal was not

forwarded by the Assistant Commissioner, KVS, Silchar
Region to KVS (HQ) in response to circular dated 18-

11-2002 (Annexure-I1I of OA) because the applicant do

, not possess Master Degree with 50% marks._lyhe

applicant himself has admitted in his representation

- dated 08-09-2003 (Annexure-IV of OA) that he obtained

49.6% marks in the Master Degree.

It is further submitted that the recruitment
rules for the post of Vice-Principal were further
amended by Office Memorandum No.12-1/2003-KVS (RPS)
dated 22-08-2003 vide which the requirement of

percentage of marks in Master Degree was done away

with.

9). That with regard to the statements made in

paragraphs 4.9, 4.10, 4.12, 4.13 and 4.15, the

Con ... ..
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respondent states that the name of the applicant was
considered by DPC in its meeting held on 09-02-2004
for promotion to the post of Vice-Principal but the
DPC found him ‘UNFIT' based on his service records.
The applicant has himself stated in para 4(14) of O.A
that he was  imposed penalties on 16-04-1999 and 04-
11-2003.

A copy of the minutes of the said

meeting is enclosed herewith and

marked as ANNEXURE R/3.

1 10)y. That with regard to the statements made in

paragraph 4.11, the respondent states that the

| averment made by the applicant is misleading. Infact,
| the representation made by the applicant for

| promotion to the post of Vice-Principal which was

addressed to the Central Grievance Officer of KVS was
only forwarded vide letter dated 07-04-2004 for
necessary action by the Respondent No.3 to the Dy.

Commissioner (Per) being Central Grievance Officer.

11). That with regard to the statements made in
paragraph 4.14, the ’respondent states that the
averment made by the applicant that at one point of

time during his service period any adverse remark in

i his service record was ever communicated to him, is

 Tnot correct. The applicant has himself admitted that

the disciplinary proceedings were initiated against

I him and penalty was imposed upon him vide order dated

 ‘16~04—1999 and 04-11-2003. hence the contention made

by the applicant I§ confusing and misleading.
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The penalty was imposed upon the applicant

ias a consequence of disciplinary action and on the

';date of DPC the penalty was operative. The action of

- ithe Respondent(s) is justified and as per law. ———

312). That with regard to the statements made in

paragraph 4.16, the respondent states that since the

|name of the applicant was considered by the DPC in
its meeting held on 09-02-2004 for promotion to the
ipost of Vice Principal but the DPC found him ‘UNFIT’
vbased. on his service records. The Hon’ble Tribunal

imay be pleased to dismiss the instant OA with

lexemplary cost to meet the end of justice.

113) . That with regard to the grounds made in the
lapplication the respondent states that these are not

;goéd grounds for considering the case of applicant.

14) . "That with regard to the prayer made in the
lapplication the respondent submits that since the
Tname of the applicant was considered by the DPC in
?its meeting held on 09-02-2004 for promotioh to the
post of Vice Principal but the DPC found the

lapplicant unfit based in his service records,

ttherefore this Hon’ble Tribunal may be pleased to

dismiss this O.A with cost.

!

!  Verification ........:. page/8

Clawmid... ..
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AFFIDAVIT

I Shri Uday Narayan Khawarey, Son of Shri Jagat
Narayan Khawarey, aged about 44 years, presently working
as Assistant Commissioner in the Regional Office of Kendriya
Vidyalaya Sangathan, Maligaon, Guwahati, do hereby
solemnly affirm and declare as follows:

1. That I am the Assistant .Commissioner of the Kendriya
Vidyalaya Sangathan, Maligaon, Guwahati,bzmm‘bldam
acquainted with the facts and circumstances of the case. By
virtue of my office I am competent to swear this afﬁdavi?.

2.  That the statements made in this affidavit and in the
accompanying application in paragraph \ - $  are true to
my knowledge, those made in (~9 paragraphs
being matter of records are true to my information derived
therefrom. Annexures are true copies of the

originals and groups urged are as per the legal advice.

: And I sign this affidavit on this the 4  th day of Jo..
August, 2004 at Guwahati.

Identified by \N%K N “v»-ﬁp-m kw...&,

-
DEPONENT

Advocate’s Clerk.
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Sie KENDRIYA VIDYALAYA SANGATHAN
(R.P.I Section)
' 18, Institutional Aread
Shaheed Jeet Singh Marg
New Delhl - 110 016.
No.F.6-3/2000-KVS(RP-I) | ~ Dated: 65,07.2001

OFFICE MEMORANDUM

“Subject: Amendments in K.V.S.(Appointment, Promotibn, Seniority, etc.)

Rules, 1971 '

The KVS (Appointment, Promotion, Seniority, etc.) Rules, 1971 have been

-amended by the competent authority with immediate effect,

2. A copy of the KV§ (Appointment, Promotion, Seniority, etc.) Rules, 1971

incorporating all the amendments made, is circulated herewith for general

information. -
ﬁ-}u

— 6 /07 /200
- (H.M. Cairae) /

Commissioner

Distribution:

1.
2.
3.

All Assistant Commissioners, KVS Regional Offices.
All officers and Sections in KVS(Hgrs.)
All recognised Associations. ;



10.

Schedule | :

11. Recruitment Rules for the post of Vice-Principal

"

Name of Post
No. of P‘osl(s)
Classification

" Scale of Pay
Whether Selection pest
or non-selection post

Age limit- for direct
recruits

Educational and other -

qualifications required
for direct recruits
)

N IS LI I AR
""" Whether | age” " and,
| educational - ' !
* qualifications

prescribed for direct
recruits will apply to
promotees

Period of probation, if
any

Method of Recruitment
whether by  direct
recruitment  or by
promotion  or by
deputation/transfer &
percentage  of  the
vacancies to be filled by
various methods

F

woes

Vice-Principal
As determined from time to time

Gr. ‘B’

-

Entry Scale: 7500-250-12000
Senior Scale: 8000-275-13500
Seléction

N.A.

- N.A.

N.A.

N.A.

100% by Promotion



Y

1. . In case of Recruitment On the basis of seniority-cum-merit
by  promotion/ by from amongst PGTs serving in the

deputation/ - transfer . Kendriya Vidyalaya possessing the

Ygrades™*. from % which* f“‘i;};.,-f'o,l‘lowing‘qual‘iﬁc_ations:

" promotion/ deputation/ -+ -

transfer to be made i. At least second class Master’s
A < Degree (50% marks and above

+ {:x considered as equivalent) in one of the

" subjects taught in Kendriya Vidyalaya.

e .“.!; ' ,’_O:A‘.i. riger g ’;' ““."‘ _._‘) “‘il:‘_:

T University Degree/ Diploma in

. Education/ Teaching. '

iil. At least 10 years experience as

- PGT in a recognised High/ Higher

Secondary School of which at least 3

‘years  should be in Kendriya
Vidyalaya.

12, If a DPC exists, what is - Commissioner, KVS - Chairman
the composition : Dy. Commissioner, KVS - Member
: ' -Asstt. Commissioner to be nominated
by ;the Commissioner - Member
. Aneminent educationist to be
~ nominated by the Commissioner -
Member
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. ! _IS_LLdLya_V. dyalayp-,Sangathad
T .+ . 18 Institutional Area, 4hah|d Jit Singh M.ng
' ;—e — New Delthl - 110016

Tel: 6964366, Fax No, 6533749
Emaxl kvsica@ndb.vsnl.net.in
Websnra WWW, kvsanqathan om

| | ‘ R
F.No./12-1/2003-KVS(RPS) - . 22"‘{ August 2003

OFFICE MEMORANDU

: Sub i- Amendment in KVS (Appolntment, Promotlc%n, Senlority-etc.) |-
Rules, 1971 ' ' | :
The followmg provisions: of Recrultment Rules in Schedulel have been
amended. These amended provisions shall be read as follows :-

SCHEDULE =1 . '

(1) HWo.7- Recrwtrnént Rnles for the post of'A csistant
- Commissionar (Admn. & Fip. ) i ‘ .
h
" Senal No 11 - By Transfer onh Deputation :
. s
From amongst the offnCers of - the Central Government./ State
' Government./ Autonomous Bodles possessmg the following quahflcatlons
~and experlence

e rm e e

D T '.-‘Graduatlon -
2. Holding analogous post or pos.,essmg at least 5 years regular

service in the pay scale of Rs. 10000-15200. The duties of these
posts should be exclusively of administrative/ financial nature in
the Ministry/ Department/ or Autonomous Bodies.”

‘ .

By Promotion :
1. Graduation. .
2. Atleast S years reqular service as Senior Administrative Officer/ Sr.

Audit and Accounts Officer in the Pay Scale of Rs. 10000-15200 in
the Sangathan.

(2) Fo.10 Recruitment Rulas for the poctof Princinnl s

Serial Mo, 7 - Essantial Qualificntiona @

A. Educational

D) Master's Degre= from recognized University with atleast 5056
marks in aggregate.
i) B.Ed. or equivalent teaching degree.




Sy B ExD erlence
I
L0 persons NO ding analod ¢ post ; of posts of‘PnnC\
grade of 10000-15200; - o
¢, Education Officers 0 the pay ccale of
in the aforesaid grade.

i) Vice principals/ As
‘Rs. 7500 12000 wit h 6:years service |

iit) persons ‘holding Gro
Lecturer in the pay|s

with at least 08 yeatp

T

)
: gerial Mo 131
| ‘ . On the basis of geniority-cd m~mcnt from amongst PGT s scrvir\g in
b ‘ the Kendriya Vidyalayas posseca\ gth e following qual \f\cat\on
) 1 Atleast Mastér’s Dégree 'n?élhc of the ‘subjects taught in
i Kendriya \/‘\dya\aya. R
i) University b Degree/ Diploma in Educa’c\on/ Teachmg.
45 PGTin- 2@ re cogn\*nd H\gh/
ears chould be nac:

iif) AL feast 10 years exper\enc
Higher gecondary school of whic

\\endnya Vidyalaya. _
é//
' V ‘ 9‘/_%—"
. S

h at least 3y

///
: 7.7 /uﬁ//‘l ¢ <

( .. CATR _)

coral 11‘%,10\%_ 28

D,'\'E.tr-_itLu._t.jg nis
i KVS Reg\ona\ Offices.

Al Officers @ VS (Rars. D).
Al recognize

™
JoN
N
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KENDRIVA VIDYALAY.A SANGATILAN
g (RPN SECTION)

MINTITES _ OF  THE MEETING  OF  THE. DEPARTAENTAT.
"20’\‘10'"10" COMMITTEE HELD -ON 9.2.2604 TO CONSIDER

PROMOTION FROM THE PQST QF P OST GRADUATE TEACHERS
(RS_Q'SOO 200-12000) TO THE POST OF VICE-PRINCIPAL (RS. 7500-
200-1 )9'}) FOR THE YEAR 2004-20053,

.‘\“\.a_.__/‘

The DPC consisting of the following Ofticers met on 09-02-2004 in
the chamber of the ("mnnnumnm KWVS ta consider pramation from the
post of Post Graduate Teachers to the post of‘ ice-Principai for the year
2004-20015 - :

1) Shri HM.Cairae, 1AS, © -+ Chairman

Commissioner, kKVS

2)  Shri Tej Singh, Member
Joint Secretary (Retd. ).

hnn” of Public Kutorn vigag

a sansaaw .Jll.v.l

.\ew Delii. _ ' .

3}  Prof. K., Vashishtha, : Member
IV . ..t h B Y,
11CaA O

fu(|
NI‘ER
‘De

PRI A P Oy NP N S S IET
tt, UL L'A\Tlll\'llldl.\' waulaaurs,

Member

0

‘

. .
Deputy Conmmissioner {Admin)

I\\\(Ilm Oy New Delhi,

4). \Inl VI Gupt

S)  Shri S Moedawal, Member
Assistant Commuissioner.
IKVS, RO Delhii,

2)  The Committee was informed that :-

v) The posts of Vice-Principal are tilled 100% by promotion
' from PCTs, '

R_. . (k-

\-Lj;_g‘/\/\f\’\'/"v Contd Aot
/(Q/Q |
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22.
vi)  Estimated number of vacancies of Viee-Principal for the
© o vear 2004-2005 will be 187 out of which 28 are reserved tor

SCand 13 foir ST and 04 for £il

vii)  For promotion to the pust of Vice-Principal, tlw bench nurk
is “COQOD" and there is né sunersession,

viti) As (‘crtiﬁcd ln' thc ;\s ist mt C‘mmn'“imlcrs concerned no

.......

ii
M

i
’ "\

4

~ 'l\l\f" o .. -
[ U0 S W AL

SLNo, |

Present IV, '

1 l Qessd TN
Vi, CoITL AL VL

AP
NGz,

susnension w.e.f, 1-8

Talal., 18
Jatdinniiagg

O [P
{uiiaci :

-2003) .

L2 Shwi BN Mishwa . Baramuila
3. EShei A Ko Awasthny G IMA De!“"‘
4, PShCoAhuga P LBBSNAA, .\,lussg‘gric
S SN Aswastid T, Maopur

3)  The DPC perused the ACR

the following reconunendations :-

/Service reg

ord of the

A)Cll"

l’(J'l"'s whosc

0‘1;
.
.
£l

s and made

AYThe following cases were kent pending due tn non-availahility of

requisite. ACRs/vther puciicutors ;-

GENERAL CATEGORY

N ' ‘e 4 } - - .
i SLNo, Name Present KLV,
P 1 v ismt Chandsr Prakha : SEC. 29 Chandigarh
P2 < SiviB N Mishra i Baramuila
{3 i Dr{Smt)C.Michra tNO1 Rainur
Pod i 3hri B Prasad ' Lunalei
: 3 =7 Sinit Jainiegia Mainonai : Hospet

G T e&mt B .Chatdharv I AINEE DR 5 NS
7 ',U‘ll.l\-" ANVl

Wk
vivd

4

g /

i

/)/ : T AN
\ Lo

A

LI P |
(.unm....

A
‘Hx)-...



7 7 i ShMN.s.Pal i Sec. 8 RK Param
© 8 /‘ Mr. VOddi Svam MUNV i Moscow
9~ LShA }\nyagl o ree'Nodl Vaseo”
S0 "= Nusrat Hussaln < No.2 Agra
.11 ~{Sh.B.K.iviadan | ST, Meerut :
| v /ekellek ” s [ SR ) : -
3 ‘147 o | A =T A Ullullllu l I\U L ls‘]“[)ul‘ '
P11~ Sh.R.R.S.Rathore FTurn ;
.14 ~iDrS.K.Vatsa | L\boh.n
! 13- — ' Dr (l\hrs )Arnhil(a Kalra . | Daldo! "
L6 ’i Smt. Krishna Pandey | No.1 Lml‘_\;\_u Cantt, !
e 1 ENETINN .
i7 ~[Sh¢C 8.Josii ' No.Z Halwara ;
18 ~1Sh,P.N, Shukia P Alisarh
19 Smt, Sushma W | INS Valsur: 5
20 W-%Sh.Naresh Chandra | S L Meerut ;
21—t Mrs.M.Mahalanabis j Ballyauni '
22 7Sh.R.B.Singh ! Khagaul
£ —- .
SCCATEGORY:
“SINo, | .~ Name L Present K.V,
. 1T QLY L VYt 1,
. .lt o L.‘llfl\ol\nll}lﬁ H l\tll"clhh VI uuuu
§ 2. — [ ShLR.NDag L Jamalpw
3. — Sh.B Lai f No.Z Chaidceri
LTS Mathura Prasad | New Cantt, Allahabad
5. —iShri Ram Niwas L Sector V1L R I Puram
6.~ S, Aufu Bubi C S Pudinudof

ST C\ll(:OR\

SL.No. |

Present IV,

Name ?
1. St J Laka CRORJIITAR

Contd....n/4....



DY o RGN F *

Vice- Py incipal,

1.7 St 1\[0111\1.ﬂimh ,, - See. 29 Chandigarhy
L2 PSP K Shaen W i\’:iiiii'ii‘;;u - -
3 TSRS Misin Sainik Vilgr —
,---_~-3:__-._T Shil RL Jungja | Ziraipur

5 /‘-’ ‘”' i I{ ‘.’:'"a‘." Yhalasvn

Singi _ !
. . ! LI Padli : I’zxmu cp Pm. C
L-..J..L.._::"_\_','f' M C Goyal - 7_____“_1'_. o1 Hunlrm :
L2 SN Vass_ oG
: '13, ~Sh, SMut!: daumnaraswami :‘

g' 14 TShNK. Aviisivra i

y ST

2 .\C C»\'I J‘G‘OP\

,‘ hL\o. 2 Name . ...Present K.V, :
: - /ﬁj“.m -' ..4'..1.. . " e - ." . ) ' -
L Sk i Pal Shiely | Bharatpuy '

By The I)P( graded (he following PGTs 4y UNFIT fyr Promotion (w the poy uf

C)The lecommcnd.mon ofDPC in r espect of toHoumv PGTs have been kept

in scnicd cover as (hsuulmm Y cases apre bending against then,

T e — . S
. . : . ! dreny . i
ko Same m,_-w;__,____.Jit_zﬂuéih__*_mm;
! 1 J2 STV TENT s

| 38 RITETN

: ) T Ai..\i.\.,-liui niiiis'z .5.\\:0.2 u.n.umm L i
TR AN L i, e 2 MW L I _hw-..w.____:
i 2, ~Shri A Ix /\\\,ull;n FINTA Deln nhm ; :
B A — “ﬁ““‘*“‘“‘.

....__..—-._..,._._..-..._..‘ —_~_.--~-_...~_-_,~___.,—___..

.3, CShuin e Ahuja L BSNAA, Mussoorie j
' oh s . e ;
DA Tshiir N Awnsthi P Manakpur N T

- : / o C e
‘ oo o~ Contd .,

SPINLL

- ———



60 -8 , %

M The DPC graded the following PGTs us fitin terms of prescribed henchmark
’}, and recomn x"nud them far promotion to the post ef Vice Princinal:

GENERAL CAT l' GORY (MAIN PANEL)

' SLNo, '\nme | Present KLV, |
1. M SmbldK Sachdeva ! INS Hajula |
2, v SA4UB.SWarma | Rulandshahm f'
P 3. v Sh.R.K.Jaiin FRRewari i
4, /‘ Ms.Sneh Lata Dixit P Zawar Mines '
. 5. “{ Smt. Sanitosh Kharbanda . | lKarnal !
€. viEhR.P.SKushwa! ' Ul 2
A 'w Sh.V.K. Bhalla T No.2 Halwora ;
? X. 7 ShB.R.vandon “ FShafimar Bagh T T
. {8 —ShiCGuph | No.2 Faridabad ;

0.~ ShJ.P.Sharma { Pitampury 3
1. <7 Ms Bimla Kumari Gupta | Pickot .
. 12. 5 Sh.A.S.Bhatnagar  OEF Kunpur

13. -7 Virs.Sheily Roy i Nehu, Shillong

70 14, —iShJ.LChhajer | No.d Ajier e
i 15 -~ Smt .Shailja Kumar ' Mughalsarai :
16, —{ Sn.S.P.Fushkarna T LARS Raredly !
.17, ~, ShHCSharma P Visranasi Cantt, !
: 18, ~i Sh.K.P ingh . No, 1 Ishnore '
. 1y, - Sh. Mohan Kanoongo i Indore 1 (Retiring in Feb.i) i
20, - Smi S Malik 1See, 47 Chandigark 5
| 21. ~iShRamdiyan | CRPF Ranchi | ?
L2, o~ AtmakuriCandhl I Nod ARA Hodl, ;
{ 23, —1Smt.C.D. race ! Na. 1 Jalahal ﬂii 7 :
N ; 24, /' Sn.i.S a.ulngn Fozu

i 28, ~ i ShPremDutt G I T
;. 26. —~ , ShY.B.Saxena P OCT \h'zht vhannm ST
i 27.—  Sh.E.B.Frasad b Adra T
|28, — | ShKK.Mathur No.1 Delhi Canet, |
.29, ~ : Ms indira Pandey - Nasik Raod j

36, — §?LB.R::na!<ris}1zta:!z .._-;21{'.'1““._.--.-. )

a1, —: ShSK. Trmath ' Nod Rolarn '
32— ShBR.Verlia - Ghazipur, L

33, — Q.C!\.anderseﬁhar - Nod Golconda

34, /-—bmt S, R l\/lellta " Notda Yo

L Sure—

SR e e + P C Lt e S iy e, e e b op



|1 el
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35, ~7Sh.R.P.Mudgal - ~Khargone (l\ctn ingin I'eh ()—H ,xfb\
3G, — Sh.U.P.Banerjee “Tort Willinm
37. -~ SHV.S.P.Singh | Samastipur ; \
oo . LR N N . R P PN LS e ee . e s e e . .
38, ~ Sh.Dhiraj Singh ' Lamphalnat !
" 30, | Smt. N.Waiia ' Indore 1 !
L 40, -~ ShoP.M. Yadav PAFS Jainimgai i
41— S_h.G.C.\/yas [ Dawag ! :
' . 42, i Sh.Ram Gopal ' INA Colony i
' M B T [ !
L 43,- 71 ShRD.Chaturvedi '~ I Ng 1 Dallif Craitt, i
| dd4. — | Km.Param Jit Ahuja ! Greater Noida f
; ; ! s Dy emes et . 99 {
| 43, i Smt.Kanta Devi Ral FIFI'CO AUNLA Barciiiy *
Cae e . y - o1 ;
L 46~ ShH.L Vaday L Sevoke Rond !
47, “iSmt Anagha Pansee ' | Kamptee A
: 10 =t QI 0 AMrlidlvarais " Py v, e I
: l.’o. ! S A e SV IRV JENA) bt a : .L‘I‘S I)’ l H
: 49, -~ Sh.l.ANazira 1 See, 31 Chandiaarh i
' S0. -~ SiLS.AlL Zaimiit v Sadndic Vi ar i
i 51, —~ SmtShachiSharma ' Nasirabad i
. . 82, ~|Ms.IndiraGoyal ‘. 'NSG Manesar "
‘ - :‘ Py [ A Fan NN
. 33, -~ Shd.Yadav et Upper Camp, D.Dwn
L %4 < Smt. Rukmini Sangal | Nabha Cante, !
L Q8 i Sh.Anlbnumar - Chlicold Alld: ' S
i = ! dARNnU Wit ThaAamae T INY SaL L 4 i
. Pull B VMY fvully T aivanive LN waenind
. 87. -iSh.S.C.Sharma - t Degli t .
58 ~— SiK.N.8.Yadav ' Ghazinur - ..
' S0~ 8h Sl Sharma PN 1 A, . :
_L s)/- Bt S R e A AL ‘ "\Iu.l SREVV L . ‘:J
. 60, -1Sh B.K.Slngh | CRPF Rampur s
' 61. —~ Sh.Nihkinder Singh CATTS GUI'QﬂO“
.62, —!ShK.Kumar { Dutinion
63, —i3h. P.D. Chaturvedi [ Koliwada
' el 8k IR Acain CONSYY vl
- : U4, LSS oann Covd LEie
© 65, - i Ramakrishna Kurup V. { Palakliad N1
[ 66, Sh’. rRaresii Shatuivedi ' Yoi Cantt
£~ ShNK Qavans Nl N T o)
i Tt e ARV IV L‘lll!lll
o i G8. —: Smt Chandra Nair ! Rn’lnpur .
69, ~ ShR.Raman . Lakhanpur .
70, -~ Ms. Esther Jamuna Bal LASC Clantre Ranealore
71. — Sh.i.Amarnati. ' No.tDelhi Cantt,
s ' Contd, . nf7.
, m // ! +
1 ) . // . ',\'
i e A4l / \. . e
,. P )() \ \ //_,,/l ) e ~ L
. / S L T Ly ™"
ARG N
o Y
TP v
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~Mrs,S.Rahman :
Sh.Jai Gopal }

. Sh.C.K.Arya _ : 'l"::-gm'c (,m'dcn L
7 S.V.Subaramanayam I No.1 Golconda A
7 ! Km.. \uJuUhn ri Singh i .“\lllhlljlﬂill NGE ) :
& T Smt. Radhika Joshi | Cwaligy 1 ;
.18, = Smi.iia Rani Sarkar L Ambernath (Retiving in April 014) |
.79, —'ShRMNaveen 1K ni ur Cantt, !
i 0, , Sh.K.P. Singh RN LA RK Plu Ay !
f ) H = oe ed lay ome I yevwre o
. 81. —SiRS.Upadhyay ! im U Varanasi
|82, i Ms. Nirmala Naik Bhandup.
____83. —, Sh.S.R.Fandey ! Hinoo Ranchi '
L84, -~ Sh.Brahime Deo Prasad Sitnttasiipus
.83, -iSh.R.N.Yaday F Gomtinagay | "
. ___30. _iDr.Bimia Ahiawat ONGC Deivradun |
' P P Sh R P MNia PN 1 AT Yot :
,-.'4’ H o/ [ I PRSI ET lJlJUUlll 1 !
e . ¢ i , P, . .
v 8R. — Smt. Kirti Sharma I Nasik Raad :
! i . - . . J
‘ Vil -89, A Smt Mridula Joshi | No.4 Ambaia ¥
+oon A smit, Sushma Choudhary ! MEG & Centre Bunealoro S
91, - Sh.G.S.Nair : : Uttarkashi- :
': i v ; / ’
P92, ~'Gita Pad.nja "AFS Haldr dinpet . :
. 03, -~ Smt.Madhuri Sehgal LIRC Rarveilly :
94, ~ shEK RiNiahaiwai L Rewari |
85 7 SmtAlka Jlain ,  No.2 Jaipur i
. 96. - ShR A.S.Yadav “LPVATS Nodt Jorhat !
97, Ashar, Singh ' ' NF Cenire !
. i 98 -~ BR.Réddy ENDA shis ramnpalls '
99, = Sh. Dori Lai Sharma ; Jhajiar
P iG0. 2 ShTriguna Nand Thwar AN Luchiivig
101, ~iMs.Kiran Kashyap NP Budarnuy
102, ~: smtd.Nair - E N Tathura Cantt,
! 112 D D K.Shandilua. [ & SNSRI
AL I It AL SR IRt ) e
C 104, — Sh.K.D.Yada N2 A rmy .Imlhpnr(RMiring in i
' ' : i‘\I_u.'.ci_l.Q-_i)
: 103, - Sh.M.S.Solanki Jhohun -
L6, ~ St . Lata Wiisiira ENepa Naoag '
: n

107, - M R Caticut 11
: 108, - — Mrs.T.P.Kaur \”_!‘H.H'lq':i
109, 7 Shi.Nainda Singh p _Rihandnasar T
O/ Q Contd... nn{
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R
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110,

s Smt. Usha Shukla

" No.2 Bhopal

e e s oim st ae e e e

Contd...p/d...

i 111, -"l SA[VIPATH KUMAR K. FATFS Avadi :
B 112, = Sh.d.3. Yadav _‘;‘DCQ_'_‘Z KX Puram
l 113, ;S Jeelanl Rasa I No.2 \J\)llw._.dn
| 114, — bh L.K.Pahuja ! Bulandshahar |
115, — Sh.KD.Veer ' Tezu
L 116, , Smt.Rashmi | Pitampuy ;
{17, __ SmtABhaklavaisaiam | Bilaspur
110 o« ShiMP Sharma Ko 2 12 L-: Dy
118, — ShM.P.Sharma -
{119, -~ { Sh.Deo Prakash Ral « Whan: anara !
PO1Z0, = ShiRO.Sharma o NER Bareiiiy 5
H . . ernin : . er e oma e e i e e e N ot
D191 J Smt.Sudha Sharma CNIIERT Toadtehnu i
E AMAre & : AL AAAIAY ')‘l.b'\llulkllul ]
' ey N ' . N
i 122. -~ Sh.AS.S Sandhu FNo.1 Bhatinda i
323, — Sh.TEPFanda AFS Bhj .
124, SmtVijay Kharait : BzsznCmtf ;
123, — St Rainiesit Kaiia C Pailwa i
126, — SARBSWATHIAMMA B EENIET RIS :
AL 1 e = 110 un Uitaliiai v
127, '«‘Sh L. Dwary P 7iet Gwalior !
© {28, 7 Sh KPP Tripathi | No.2 Belgauin -
GENERAL CATEGORY : (EXTENDED PANEL)
P, — ShiNiC.Das PN ew ].nnu.\ignnn
. 2,0 — ShR.PVerma P Tezu i
‘ 1, ~——Sh.S:R.Gunta | Gomti nagar ' i
. 4. —18h, B.N. Trivedi 1 Sarni i
s, ,/I Emt.S.Srivastava PIT Kanpur
Y TMrs. Tripta Singh | lIP Dehradun i
l 7. = i'v'il:, Neejain Srivastava I No.Z2 BEG & T Roorkee |
’, 9. qmt. Indarleet Kaur 1 2 8R0D Pune !
T 9 — ShHR. Gupta | Sec. VIII Rohinl g
e At A 17 Al Y PP P, .
ll" P [ AT AXSACARRA XS . [R APV RV F< 3N .
11, 7Smt Raljeet Kaur D Faridkot Cantt i
12. -7 Smt Amita Sharma ; Supathu
{3. ~+~Smt R.EPandya indeore ;
14 ©Sh. Man Singh i Bhind
i3 . vd“lld\JdLlll

@



C e

-
1

16, SmtL Shipra Raj  LRSNAA MUssasria
177*-&;"\7-ouba Rao ' Malkapuram T
3 :i.f:._iu;-‘ani/{lx rincey Day i :_"q:j‘mc—c"“-:—"%:‘“‘
10, —ShVWMN. Smnh : Phulpur, Alld,
20, — Smt.Saroj mMainotra . No.i Ambaia T
21, —i Smt €8 Azim i BECG Pune N 5
22, 4 SmtAmbrina ssac | No.T Bhatinda o
23, M AAtkanis i No.1 Deotall !
24, = SmLID Jain tINS Hamla :
o )3, i M Rani Praval i Khargone T
S St Rai | Balley Road :
27 _Sh K8 Bhatti | Dharangadhra o
z 2N, ~i Vis Rekha Saxena ! Gwaiior 2 I
P29, i Mrs, Dezpali Bordolgi PONGC torha :
30, “ISh.HS S.Pandey I COD Jabalpur !
30, - | 5mLAs ha Sachdeva { N0.5 Bhatinda
: L\’\’h 22, ~ RHAncari fMNa 1, !a!pur
e e.}‘.
S
SC CATEGORY: (MAIN PANEL)
SLNg. Name PI'GSCI‘I_ ¢S 5
! 1 " Sh.Suresh : Phulnur Allg :
) 7 SiLH.F.Singh " No.3 P:umm - B
2 - Sh.B.N,Sunhere Damoh
4 - Sh.0.P.Raria" NS Wadsay
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